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S Y 232008 Present: The Hon’ble Shri K.V.
v gt ; | Sachidanandan, Vice-Chairman -~
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dbpm Q%!Q % The applicant is working as
oo LAY Y ,Q o i Medical Staff under the respondents’ _
. P"“““‘ """" '-' ] ' department and posted as Hamal. The
) % Departmental  Promotion  Committee
{f % meetings were held in the year 1994, _
i | i 2001 and 2005 and the applicant _
| appeared but his case was hot
% % considered without any reason
y i o
! N ) i ) ) % * Now, by a. . memorandum dated
! R :13/14.12.2005  the  respondents
:‘2 %prepared a panel of 2 SC candidates
( 6whereas the notification dated
. 5.8.2005 denotes for forming a panel
ﬁ % -Pf 2 Junior Clerk (6) (1-UR & 1-50). g
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i ~ {The applicant's claim is that he is
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i %nd is eligible for the selection. 1
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243.2006 Heard Mr.M.K,Mfazumdar, learned
counsel for -t{he applicant..

- Dr.J.L.Sarkar, leamed Railway
Standing counsel was represented,
Counsel for the pplicant submits
that since there is jan urgency inl*l:.!;e
matter and if theé ‘éppointment is

NO/‘TC,Q_-Q Lony | carried out apphcs{:nt s chance will
be bleak and as such he prays stay|of

%—O \ .
M D/QeC'%Q"’l . ., operation  of thL order ' dated

’f(/()YQ/(/um/xé/ (= © 13/14.12.2005. How%ver, considering
Yesp- qn: | Ao ~* his pleadings and sybmissions I.;ano:f;.’
Z? . 0S7Ls ' the view that sth an order- [of -

7 ?e%‘_ A/D /7 . staying the operatlbn of order dated
/CW 0 Tt 13/14.12.2005 will | adversely affect
' /71,///;)0 ) - | - the functioning ofi,the respondents’

D/ND: 19 < 4:—0 : " department and thé{arefore, it will

suffice for ends of justice if|an
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order is issued ; that any such
appointment will be sub]ect to jthe

outcome of the 0.A. AI' order

/\/04’(& M : 4 accordingly. oo ..g :

f
|
g
Se~xveo gn Y2SF- - Issue nctlce t? the responden
I
|

(“l‘
w
2

e ) 4 - -~ Post on 17.4.2006.

f Vice-Chai rl'man
|
|

bb
- u- ob | |
Al- Y 24.4.2006 Four weoks further time is
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12700602006 Learned counsel for the respondents
E go ™ Q: i submitted that he has already filed reply
_.._——————‘:*-——-———-m——-ra 1 ! statement.
N 0w Lo s baam ; Post on 27.07.,2006. In the meantime
WLt ', ' learned counsel for the applicant is at
* k ¢+ liberty €0 file rejoinder. if ‘rxy.‘l
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' o '28.7.06 Heard counsel for the parties.
@ ? | Considering the issue involved the O.A.
T ; 'is admitted. Counsel for the respondents
ST . 42 g ' submitted that written statement has
/zgézLﬁgbﬁzl,_ Sy - .; ‘'already been filed. pleadings are complete-
t 1 :

NOZ‘-{W A M ' .7 Post on 7.8.06 for hearing. In the
o /2&577()959 /b 'meantime the applicant is a liberty to
@ 4)7/( ,%e/@z (‘W&&J/@V%) 'file rejoinder, if any. .
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07.@8.26@6 Present: Hon'ble Sri K.V.Sachi@anand

Vice=Chairman.,

Hon'ble Sri Gautam [Ray,
Administrative Member,

\ .
Learned counsel f@r the respond-

ents submitted that anether dage may

be fixed and he will inform the learned

ceunsel for the applicant. Post before_ .
the next DPivision Bench,

Member '-Vice—Chairman
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22.02.2007 Written statement has been filed
by Respondents 1 to 3.
k Post on 19.03.2007. In the
W\otnl »
ij m meantime Applicant is at liberty to l’lle
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1 ' ‘L"SE? Hon'ble Shri Tarsem Lal,
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27.4.2007 Present: The Hon’ble Mr. G. Shanthappa

. 0508 "

/pg/

Member {(J)
The Hon’ble Mr.G.Ray, Member (A)

None present for the parties. The
name of Dr J.L.sarkar, learned Railway
standing counsel has not been shown in the
cause title. Registry is directed to show the
name of Dr J.L.Sarkar, learned Railway
standing counsel for the respondents in the
cause title as well as in the cause list.

Post before the next Division Bench

for hearing.
<
- .
Member (A) Member (J)
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| ~ 712-05-08 o None appears for the Applicant nor

D\ \z S’ 5% | the Applicant is present. However, Dr.

RAL Senh = Q»&\amé\J o | J.L.Sarkar, learned Standing counsel for

?\\:-‘:\\";‘i‘:‘\’ h’ hine . Railways is present. In order to give one

more opportunity to the Applicant call this
e : oo matter on 10.06.2008 for hearing.

‘ T-i2]6] 0 8
0 yoley tﬁ'f I } 5 ) 0 Applicant in the address given in the O.A.

/)efnal 4_,, D/C,Sf(m‘" ou L S .
('LW'L‘ ¢ ok vﬁ? (f""s Hubhitam) (M.R.Mohanty)

. Lo Member {A) Vice-Chairman
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Send a copy of this order to the

10,06,2:()08' None pr)ears for the Applicant, nor ~
? ' ~ the Applicant is present. However, Dr ].L.
O‘ch.qx Cﬂd:&_o‘ lo / 6] o0& L Sarkar, learned Standing Counsel for the
)ge/v\cj o D / See o .~ i Respondents/Railways is present. In order
dey JW* A " to give one more chance to the Applicant
L M% pos {- = call this matter on 18.06.2008 for hearing.

W C . % . S .
_ X \«D/No T T ...Send a copy of this order to the
% ) © , l% é/ 0&- o Applicant in the address given in the O.A.

so that he may come ready for the hearing.
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*18.06.2008 None'appears jf‘o-r 'the Applicant nor - '
[ B '
' the Applicant is present. It is reported that
Dr J.L. Sarkar, learned Counsel for the

" Respondents/Railways is sick for which he

Sy

;m;\%"@‘gg‘ © Tt i absent. .
AN, ook cSpia N\ WS oo 3
N VPR U (W NOST P LA - Call this matter on '01.08.2008 for
o> Neo \bm atteowdads hearing; when the Respondents should
_ R o -~ rdisclose as to what was the vacancy.‘
2DAR position (in respect ‘of SC candidates and - .

UR candidates) in the Roster.

C’@P A Osgf. Ovclen o Send copies of . thls order to the
r,Q}f' - 18 / &/ 0& Benel o | Apphcant and to the- Respondents m the
R ¢ ; ¥
D / Se o X %% %M&M\? addresses given in the O. A

%o ﬂ,fapz&p(_'_,tz/v\i— amel wl’w"e"j} : ‘ . |
’/@5% fos /‘, (KM) . (M.R. Mbhant'y)

Momber(A) - Vice-Chdirman' = ~

/%\08. P/Ne 29254252 5 mhm o a
2 J)’L:. 23/4/6&' o :

01.08.08 None appe:;ai's for the Applicant nor ™
wle i . a,Q»? ' | the Applicant. However, Dr J.L.Sarkar',. .
v learned Standing counsel for Railways
~ %’8% . is present. :
3] ' Call this matter on 05.09.2008 for

orders.
W/ bled \ -

%-—-—g ,,, | (Khushiram ) - (M.R.Mohanty)

Member{A) ’ Vice-Chairman
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05.09.08 Mr M.K.Mazumdar, learned counsel
for the Applicant is on accommodation.
However, Dr J.L.Sarkar, learned
Standing counsel for Railways is
present.

Call this matter on 31.10.2008.

- —t
(mﬁ% ) ~ (M.R.Mohanty)

Membe1(A} Vice-Chairman
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0.A.54 of 06.
On the prayer of learned counsel

earing for both the parties, call this matter

on 05. :;1.2008 for hearing. /%
(M.R.Mohanty)

(S.N.Shukla) .
Im Member(A) ~ Vice-Chairman

05.11.2008

Im

28.11.2008

4 . fss

None appears for either of the parties.

Ca]l this matter on 28% November, 2008 for

hcang

‘hukla '
Member(A) (M.R.Mchanty}
' Vice-Chairman

None appears for the Applicant nor
the Applicant is present. However, Dr J.L.
&arkar lparned Standing meeei for the

).

- B.axlways, is present.

ETR R
(‘aﬂ t‘hl‘; mattm on 08.01.2000 for

i
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09.01.2009

hE«i;I ring. HD
rive .

(M.R. Mohanty)
Vice-Chairman

_ Mazumdar, learned ceunsel
Mr.M«Ke/ . . for the Applicant, £ior the

l}ppﬁcant is present. Dr. J. L. Sarkar, learned
- Standing counsel for the Railways is present.
Call this matter on 18% February, 2009

. for hearing. %

(M.R.Mohanty)
Vice-Chairman

{n
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' 18099009 . Call this matter on 06.04.2009
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. ' P ) Lo - .l.l i [}
I, / s boted oo | (M.R. Mohanty)
s, B R L Vice- Ch“ajlman
=2 m o
] NS
3409 . -
- 0.A.54/06
A /S' ol 06.04.2009 Call this matter on
- : 19.05.2009 for hearing.
& 09 e
S B (M.R.Mohanty)
‘ Vice-Chairman
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19.05.2009 + Heard Mr. M. K. Mazumdlar, kamed o
- cwnael appearing for-the Applicant and Dr , "
) J L. Sarkar, learned Standmg Counsel for \‘
“the Raxlways, and also perused the materials - } -
- placed on record. ‘ ‘

Hearing concluded. Order reserved.

o e Vo i
- BN L e
D¢ 6 G © . 7 (N.D.Dayal) * Vice<Chairmah * .
N Member{A) | L, -
lm - '
oA
W}“J’ ' . R !d‘" -
R ML" S | 28 052%9 ,“.‘..,.Judgmen’r pronounced in open
‘&yg&;&'@ C " court, kept in separate sheets.
6"‘" W . ) Y .
-V ~a
\J NN OA is disposed of in terms of the
- | : - order passed separately.
IS b 6 R
SO % Fudgemer SRS K / /j{
el Yo bff fir el \w (N.D/Dayal) (M.R.Mohanty)
e Yo Tu DM o ) o6 Member {A) Vice-Chairman
=1 o2 [6[0q , )
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Original Application No. 54 of 2006.

thr
DATE OF DECISION: A€ -05-2009.

Sri Tarapada Kumar Das.

e s e e e Applicant/s

Mr M. K. Majumdar

........................... tereeiriieisenie e el AdvVocate for the

Applicant/s
-Versus -

Union of India & Ors.

Ceeeteere e, e Respondent/s

Dr J.L. Sarkar, Railway Standing Cousel

e e et a e e e e aa e aans Advocate for the
R Respondent/s

CORAM
THE HON’BLE MR MANORANJAN MOHANTY, VICE CHAIRMAN

THE HON'BLE MR N.D. DAYAL, ADMINISTRATIVE MEMBER

1.  Whether reporters of local newspapers may be allowed to see -
: ‘the judgment ? ' %/ No
2. Whether to be referred to the Reporter or not ? )l(s/ No

3.  Whether théir LOrdships wish to see the fair copy of the
judgment ? ygﬁ\}o. ‘

.Vice-Chairman/Member(A)



2

CENTRAL ADMINISTRATIVE TRIBUNAL GUWAHATI BENCH

Ongmal Apphcatlon No 54/2006

Date of Order : This the Z 8

Day of May, 2009.'. :

' THE HON’'BLE MR MANORANJAN MOHANTY, VICE CHAIRMAN

THE HON'BLE MR N. D. DAYAL, ADMINISTRATIVE MEMBER

Shri Tarapada Kumar Das
Hamal :

Central Hospital,

N.F Railway Maligaon,
Guwahati-11.

By Advocate Mr M.K. Majumdar

Versus

1.Union of India, )
North East Frontier. Rallway,

Represented by the General Manager
Maligaon, Guwahati-11.

2.General Manager (Personnel)
N.¥ Railway,

- _Mahgaon Guwahati-11.

3.Senior Personnel Ofﬁcer/RP
N.F.Railway,
Maligaon, Guwahati-11.

4.Sri Ganesh Ram (SC)
Senior Record Sorter
Medical Department
Central Hospital,
Maligaon, Guwahati-11.

5. Srl Rajkumar Das (SC)

Jdr. Peon .
CMD, Maligaon,

Guwahati-11.

By Dr J.L.Sarkar, Railway Standing Counsel.

/

....Applicant

.. .Respondenfs
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ORDER

N.D.DAYAL (MEMBER-A)
The Applicant is aggrieved by . thé memo dated 13/14.12.2005

issuéd by the N.F Railway wherein it is stated that Shri Ganesh Ram,
(SC) Sr. Record Sorter/MD/CH/MLG and Shri Rajkumar Das (SC)Jdr.
'Peon under CMD/MLG have been found. suitable and empanelled for
promotion to the post of Jr. Clerk/G in the scale of Rs.3050-4590/ as
approved by CMD on 12.12.2005. Such empanelment had been made as
a result of selection from Group D to Group C fof promotion against 33-
1/3% DP quota of Medical department. The‘ service on the private
respondents has been completed. The Trlbunal by interim order dated
02.03.2006 has directed that any appointﬁlent W0ﬁld be subject to the
outcome of the O.A.
2. The learned counée_l for_v the applicant has placed the proceed:ings
of the Selection Committee which silow that there were two vacancies
(UR-1, SC-I) and options were called for‘from eligiblé Group D staff of
- Medical department. Six candidates api)eared in a written test on
»26.09.2005. Viva voce test was not required as 'per;'-the new instructions.
Ouf of them 4 candidates qualified by. securing‘_ 60% or above marks_‘. As
per R_eéord of Service furthér marks out of 15 were allotted to the
cand.idatesv and resultantly keeping in view the ‘seniority position the
above two candidates were empanelled out ‘of._those who had quéliﬁed.
However, the selection Committee did not recbmmend the‘ app]icant

even though he secured outstanding marks of more than 80% because

e
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he cou_ld} not supersede more than 50% and there was only one senior
candidate above him i.e. Ganesh Ram.
‘3. The learnéd counsel for thé épplicant has stated that earlier in

1994, 2001 and even in "2005 the applicant had not been empanelled
and ﬁow again for the second time in 2005 he has beeﬁ overlooked. It is
contended that the app]icant was eligible in all respects and was
successful in the Writteﬁ test having qualified with marks above 80%.
The vacancies were UR-1 and SC-l but,v still the respondents had
| empanelled 2 SC c'andjdates. The applicant was the seniormost among |
the unreserved candidates. It is submitted by filing additional
statement that if as per the rules a candidate getting more than 80%
was to supersede 50% of the candidates above him, there being only one
candidate above the Applicant, Shri Ganesh Ram, the applicant should
have been placed at the top of the panel by the practice (;f rounding up.
In this background the applicant seeks direction upon the respondents
for selection against 1 unreserved post by cancelling the selection of
anyone of the selected SC candidates from the pénel.
4.  The respondents have opposed the applicant’s claim and stated in
their réply that the process of seléction required attajning qualifying
marks of more than 60% both in professional ability as well as in
aggregate. Sri Ganesh Ram, qualified with 74.87% in written test and
record of service taken together. Being the senior most, because he was
working in the higher grade of Rs.2750-4400/-; he was recommeﬁded by
the Committee foi the UR post énd Sri Raj Kumar Dés (SO was

considered against SC post in terms of Railway Board letters dated

|

/ A . ‘
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20.06.2003 and 22.09.2005. The applicant was not found suitable and
was junior to Ganesh Ram. It is stated in péra 2.8 of the reply as
under:-
“As per the Railway Board’s letter No.20.6.2003 in
relation to post SC/ST candidates who are selected by
applying the general standard and whose names in
the selection list/penal appear within the number of

U.R vacancies are to be treated as selected as on their
own merit and adjusted against unreserved post. As

such the selection finalized on 12/14-12-2005 is in

order.”
5.  The learned counsel for the Respondents has drawn attention to
para 2.6 of the counter reply where the némes of the candidates are
stated to have been arranged in order of seniority. While Shri Ganesh
Ram is shown at the first position, the applicant is placed in the second.
Shri Raj Kumar Das is in the '.fourth position. It is informed that while
-Shri Ganesh Ram scored 74.87% the applicant secured the highest
percentage of 94.57. The peréon in 3 positioh did not qualify. Sri
Rajkﬁmar Das got 94.15%. The learned counsel for the applicant
submits that if the list of candidates is in order of seniority, the
applicant being mm the 2™ position and having qualified with thé
highest percentage should have been recommended for empanehnent
on merit. It is therefore, contended that .the empanelment has been
wrongly done and is illegal. The iearned Vodunsél for the Respondents
has referred to Rule 219() of IREM. Vol. I which it is stated is relevant-
to the case al;ld reiates to the proce&ure to be adopted by a Selection
Board. It reads as under :

“The names of selected candidates should be

arranged in order of seniority but those securing a
total of more than 80% marks will be classed as

/



5

outstanding and placed in the panel appropriately in
order of their seniority allowing them to supersede
not more than 50% of total field of eligibility.”
This is a rule of 1979. There is no mention of this Rule in the counter
reply. Also, orders of 20.06.2003 and 22.09.2005 are not traceable on
record.
6. It is observed that if there was no such rule, Shri Ganesh Ram, if
seniormost, would succeed, having qualified with more than 60%, being
in the first position on the panel. On the same analogy, the applicant
would also succeed being in the second position. But, as per the
respondents Ganesh Ram has been recommended against UR vacancy
on his own merit. To the extent that the selection was prescribed in
terms of attaining more than 60% qualifying marks and thereafter
empanelmént was based on seniority, it could not be said to be a
selection on comparative merit of those who had qualified so as to treat
Ganesh Ram as in the first position and recommended over others
against UR vacancy on his own merit under hormal standards. In fact,
the Selection Committee appears to have taken into account Rule 219(]')
of IREM Vol. I because in para 13 of the proceedings it is inter alia
noted as under :
“The Selection Committee recommends the name of
Shri Ganesh Ram (SC) against UR post and Shri Raj
Kumar Das, Jdr Peon against SC post. Shri T.K.Das,
Hamal under MD/CH/MLG who secured outstanding
marks obtaining more than 80% could not be
empanelled as he can not supersede more than 50%
and there is only one Sr. candidate above Sri Das.”

7.  We are compelled to examine Rule 219() as we are not satisfied

that it is amenable to interpretation and application without giving rise

v
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to doubts in that regard. The expression “allowing them to supersede
not more than 50% of total field of eligibi}ity” is not self explanatory.
For instance, 1t 1s not clear therefrom what is meant By the total field of
eligibility. It could be construéd as the total number of candidates who

are placed above in the panel, keeping in view the concept of

. supersession, where the panel is a list of candidates found eligible for

appointment. However, if the number of candidates above is an odd
number, it is not expléined how 50% is to be decided. It may be that if
there are b candidatés above, the supersession would be resﬁided to
only two candidates since otherwise three would become more than
50%. Besides, ﬁhe expression used is “not more than 50%”. If such View
is taken, then in the case of the Applicant, it may not be permissible to
let him supersede Ganesh Ram, who was the only candidate above him
even if he was not outstanding and did not have more than 80% marks,
since such supersession would be construed as more than 50%. But,
applying this rule in the case of Raj Kumar Das, it could result in his
superseding the applicant since there were only two qualified persons
above him in seniority. But it is not the respondents case that

candidate with outstanding marks could supersede those above them

- even if some of them also ‘had outstanding marks. Besides the

applicant had more marks than Raj Kumar Das. The learned counsel

for the Respondents initially stated that the reservation roster had

oxhausted itself and would not be relevant, but later on being asked

again placed a copy of what is referred to as post based roster but carries

7
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various information in manuscript which is not inté]h'gible in the
absence of any explanatory note.

8. Learned counsel for the applicant has drawn attention to
Annexure-1 and pointed out that date of appointment of the applicant,
whose name appears at serial No.5 thereof, was 23.7.1981 and it was
therefore incorrect to suggest on behalf of the Respondents that he was
appointed in 1987 as contended dpring arguments. It is further pointed
out that merely to state that those working in higher grade will rank
senior cannot suffice to establish seniority of Ganésh Ram as no
material has been placed on record in support of such contention by
way of either a seniority list or any policy decision. However, even if the
seniority is taken to be as illustrated in para 2.6 of the counter reply
the applicant is in the second position and has the highest marks
amongst those who were outstanding and, therefore, in terms of the
grounds advanced in the O.A he is entitled to be appointed in
accordance with the vacancies announced.

9. Tt is well settled that the Court would not ordinarily interfere
with the recommendations of a Selection Committee which has the
requisite expertise in such matters. But, if it is felt that the
recommendations are unreasonable or arbitrary in any manner there is
no bar.for the Court to intervene in judicial review. We are unable to
agree that Ganesh Ram had to be recommended against the UR
vacancy on the basis of own merit in the Selection. Therefore,
recommendation of Raj Kumar Das against the SC vacancy on that

account would also not .hold. Ganesh Ram was there in the first

/
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position as he was regarded as senior most and had qualified with over

60% marks, and the Applicant could not supersede him in terms of the
Rule 219(). In fact Ganesh Ram did not even have more than 80%
mark»s to lay any claim to being in the first position on merit. |

10. In view of the above discussion, we set aside the proceedings of
the Selection Committee dated 7.12.2005. The respondents would be at
]ibérty to initiate fresh selection and finalise the same i accordénce

with law. No costs.

(N.D.DAYAL) . |
ADMINISTRATIVE MEMBER VICE CHAIRMAN
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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL: GUWAHATI BENCH
GUWAHATEI
0.A.No 54/2006
Shri Tarapada Kumar Das

...... Applicant

U.0.1. & Ors

.......Respondents

MEMORAMDUM FILED BY THE COUNSEL FOR THE RESPONDENTS L@;/s'mf X

As desired by the Hon’ble Division Bench | am submitting copy of the post
based roster (33 1/3 D.P. quota) for the category of junior clerk in scale of Rs
3050-4590/- under Chief Medical Direé;o;BN.F.Railway, Maligaon and Medical

Director , N.F.Railway, Maligaon .
Filed By :-
"
T\
) r/
Dr. J.L.Sarkar
S.C.Railway

CAT- Guwahati
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File in Court-on..........ccoovene .

" Court Officer. C o~

R

"IN THE CENTRAL ADMINISTRATIVE TRIBUNAL, GUWAHATI BENCH
GUWAHATI

0.-A..No. 54 of 2006

Shri Tarapada Kumar Das
Vs

Union of India & Ors

Additional @un)d_

As per Railway rules in selection one who gets more than 80% is treated as

- outstanding. A candidates who. is outstanding shall supersede 50% of the senior

In the present case applicant is shown as No.2 as per Railway’s own | ,
statement and there is only one candidate above the applicant.

In the circumstances my humbie submission is that when the applicant has
secured outstanding marks of 94.57 he shall supersede 50%, there being only one
senior above him, the 50% shall be one by practice of rouﬁdhg up. Then the
applicant comes top in the panel and Sri Ganesh Kumar secured 2™ position.

‘This is in addition to my submission already made.

MK Majumdar "'
Advocate

N.B.Copy to Dr J.L.Sarkar, Sr. Standing counsel for Railways has already been
handed over.
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R ¥ - : . . . :
Pr ogggdmg of the sclection for the post o by, Clerk/G trom Gr, D o Gr, ‘G in _ 'Y
! : scale R&. 3050-4590/- against 33 Y% vacancices in Mc(llcnl_ Nepartment.

a 1) In order 1o {1l up 2 ( two ) vacancics of Jr. Clerk/Gi in seale R, '%()5(#459()/-.
in Mcdical Department against 33 3% DI* quota, a notification was issucd
vide No. E/230/1 (Med) dated 05.08.2005, calling option from the eligible
Group ‘D' staff’ of medical I)c]nrtmcni who have completed 3 years

commuoun and rcurlar service.

2) 16 { w’ﬂ\e commumlv- wise break up ol the above mentioned ()) (lwo ) vacancies
arc as under - :

e

_ UR-01
Court%\ﬁcer

- SC-01
SO Per - il

. 'ﬁ d '
3) L As per extant provision of IREM, all the (ifoup 4y statt, of Medlcal

Depanment who have completed minimam 03 (three) years of continuous
= service are eligible to opt for appearing the abovc sclcutnon But this docs nol
o apply to SC/ST candidates. L T .

r..ln.the above nofification dated 05:08.2005, the date of wrltten te%t wa%
mdxcatcd to be held on 26.09.05 in CMI/MLG's officc at 10.00 hs. )

5) In response to the above nofification, a fotal of 06 ( ‘ux) Gr. ‘D’ statf of CMD
. & MD/MLG’s office, submitted their options to appear in the above selection
aud all the optees were found eligible.

6) Subsequenllv further to thc above notification dated 05.08.2005, it was

}declded to hold the written test in connection with the above selechon from
(riu ‘4 to Gr. ‘Cin Medical department  on 26.09.05 at.10. 00 lns in
s, : ¥OMDMI (s office and the controtling officers of all the 6 optées ‘were’
I3 ' a&wscd to sparc and dircet them to attend the above written test on 26 09.05.

. 7) ']he pmt of ir. Clerk/GG in scale Rs. 3030-459V/- is a “ﬁeieclmn pmt and as

! _such as per extant instructions, the vacancies in this category are required to
- : be filled up by “positive” act of selection, in the form of written examination

‘ » only In this respect, it may be mentioned that Railway Board vide their letter -
‘ : No E (NG) 1-2003/CFP/2 dated 29.09.2003 (PBR No. 165/2003) h’nc donc

' _away wilh the viva-voce test as a part of gelection process, c\uepmm very few
catcgnnc% Ag such, in this instant sélection trom Gro 1) to Gl

" Clerk/G) in Medical department, viva-voce test-is not required to he held as a

'. patt of the selection.

R)  Accordingly, the total marks h'r assessing  prolessional '1h1htv ot the
candidates shall he 85, :

9) . Inorder io conduct the above x(:!m:»‘hm. CD and CPOY/ A have constituled the
sclection commitice members by minating the following officers vide

(“m'\l(l

. - ()\ ﬂ ‘
. Yol M(\ 05 o
W X)ww”) »'1/\/‘1 e '« A ‘M U q \VV 20 %‘03
vl U A7 oolt " &
Y L ' :

(
.
A
—
s
£\

e t— .

g & Vet L



G - ) . - B : » ).Z)J_,_ | .

: i '-g';h . . . . . . ' .. / . . ' J H
i o : | |
- ~ | (2) | » oy ¢
il GM(P)YMI ('3 confidential letter No.F/230/1(Med)/CON dated 13.09.2005. as under :-
v , A
SN | Mame-& designation of the officer ~J0b‘;~,srgnul ~~~~~ Nominated by | . **
1 Dr, (Mrs.) 8.Dhar, DMO/CIVMLG | Lo evaluate the CMD : '
3 answer sheets .
2 Dr. (Mrs.) J. Hmar, DMO/PNO(E) | To set the-question | CMD
" - paper |
3 Dr. S.KDeka, DY. CMD/TIQ As a Hall officer CMD ‘
4 | Mr ‘R Narzary, STC )/RP o As the member from | CPOVA ‘ !

‘{." ' Personnel brancll
10) . As per extant instructions, the question paper was set both in Hindi and
Eﬂg’.lSh. . A

iy 1 1) § wc: wntten test hcld on 26.09.05 all the 6 (six) candidates appeared and out : T

l
{
|
4 of,6 (sxx) 04 (four ) candidates could qualify by aecunng 60 Yo or above marks. ' f
|
i
i

Y ' ﬁ’hﬂ' id
12) Accm'dmgly, the committee scrutinized the working repm’m of the candidates
 and? also their scrvice records to award marks out of 15 marks allotted under -
thethead “ Record of Service” and awarded marks to the candidates on
‘consensus basis. The marks have heen allotted on the basiz of various
attributes as recorded in the relevant columns of working reports of the . i
candidatcs for last 3 ycars and also on scrutiny of scrvice records: ' '

13)  Based on the overall performance of the candidates, the selection committee
members recommended the following candidates to be empanelled for
profmotion to the post of Jr. Clerk/G in scale Rs. 3050-4590/- in Medical
department against 33 V4 % quoia. As per extant instructions of” Railway
Board, these ecmpanclicd candidates will have to qualify the typing test 30/25
w.p.m. within 02 (two) years from the date of their promotion, otherwise, they

wiil be liable to be reverted. '

‘ File in Court on@g”@s

Panel position as per seniority will be as under :-

‘ (1) Shri (ianesh Ram, Sr. Record Sorier under MEYCH/NI G (S(P Cour QOﬁiCm
J} ~ (ii)c SnRaj K.ixma& Jdr Peon under CMDMLG (8C) .
“y i ' . If
"The selection committee recommen(is the name of Shri (Ganesh Ram (S8C) against

UR  post.and Shri lhn Kumar Das, Jdr. I'con against SC post. Stui 1.6 l'\as, Hamal
under MD/CH/MLG * who secured  outstanding marks obiaining more that 80%
could not be empaneiled as he can not superscde more than 50% and there is only one

Sr. candidate above Sri IV ) .
id) - The tabulation sifCet i&cﬁclmcd herewith,

15)  ‘The seiect list may please be pot :xppr.’ved by CMID.

-~ .
Ud . < /\“)W( o 3
Y01 ||”1 | ol 2nlT f-!"fé(
{ Dr. Mrs. S.Dhan ) C (P Mrs ) bimar { M. l_{.i‘*iza 241V )

DMOCTIMLG DMOPNO I Sl-‘():/.R.l-‘

o .
WL

\‘J Q_" /}\H




Tabulation sheet for selection for the post of Jr.Clerk/G from Gr.D to Gr.C in scale of Rs.3050‘45901‘ of MedlcalDepartm 2nt against 33-1/3% Dlant.
Their names are arrange in order of seniority.

-----

et s o e

UR=01

Ew b!"a“'dﬁre* v_.-.-

S/ | Nawed— | Place of | Commun | D.O.B Recore | Total | Remmats

} no | designation posting - | ity o Quali SFOf . | Matke

' : Frigesd | Service B

i - Ly ey =15 160 .. -

1 2 3 4 5 _ » 11 12 3

T | Sn Genesh Ram | MD/CH S 0303/62 | 09/97/81 | 01711/03 : 27504400/ | Class IX osded

Sr.K/Sorter MLG s : passed 6 5€ 1 q 74 9 7 e C o mapowen e

2 | Sn T.K.Das, ND/ UR | 220160 | 03/1087 | As ; 2550-3200/ | HSCL passed ; } e Aovt

: Hamal MLG 15/11/83 | Hamal | ' ‘ , §4'5 7 /0 QZ/ 57 Pt Chrm il

5 | Sri Chusen MD/CH ST | 16/01/66 | 31/08/83 | 24/5/03 | 26504000/ | Class IX e S UbiComat

' | ChBoreR/Sorte | MLG ' 4o S’D Foled

; r - . _5____ 4 . _ _ . -

T4 | ShRakumar | CMVD’ +C T oUTY0 | 2%5/00 (4174101 2610-3540/ | HSLC o0 . T frsed o
Das.Jdr,Peon MLG e . o Passed Zf;/S: Y

S| Sh.Subhash CVD! F 97.8: 11/5/88 | As . :2550-3200/ | Class VII 1L

! Chanda, Hamal | MLG | _ 19/9/97 | Hamal | - Passed 22 /0:  Fales

['6 | Sh.Paresh ML/CH 5T 01268 02/02796 | 22/5/03 | 2610-3540/ | HSLC ; , | b £

| | ChBaroJdr. | /MLC 3 19/02/01 1 | | sppeared 57/ m? 9 |0 Fovssedt

L Peon i ) . 'Q)‘l,sd—j'

ol
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IN THE CENTRALADMINISTRATIVE TRIBUNAL
- GUWAHATIBENCH : AT GUWAHATI

O.A.NO. 54/2008
Shri Tarapada Kumar Das

..................... Applicanf

-Vs -

N.F. Railway & Ors

e ....Respondents

SYNOPSIS

The applicant, in this application, challenges the legality
and validity of impugned order No. F/230/2 (MED) dated
.13/14.12.2005 issued by the SPO/RP for General
- Manager (P) Maligaon, N.F. Railway whereby selecting
the private respondent against 33.1/3% departmental
promotion quota of medical department violating the notifi-
cation dated 05.08.2005 whereby it was sought to form a
- paneloftwo (UR-1and SC-1). '

LIST OF DATES

Date | Particulars Annexure Para No

09.05.1987| A screening Annexure 1 | Para4.3
Jcommiittee was :
held

23.7.1981| The applicant | Para4.3
was qualified for|
absorption
against existing
vacancies of
class IV
category




el

Date

Particulars

Annexure

Para No

04.10.1982

The absorption
was approved

Para4.3

04.02.1987

A memorandum
was issued by
Dr. B.D.Bordoloi
DMO(G) for- -
AMCO/CH/

- |Maligaon

Annexure.1

Para4.3

18.08.1988

The applicant

‘{was posted in

the post of
Hamal by the

_|office order No.

E/283/140/14/

Partli

Para4.4

16.11.1988

office order
dated 18.8.88
was effected .

“Para2.1

ofw.s

-|05.08.94

A Written test
was held for

. |departmental

promotion to the
post of Junior
Clerk(G)

Para 4.4

8.11.94°

Qualified in tHe
written test

Para 2.1
ofw.s:

16.01.95

A refined date
for viva - voce

|test

Para4.4

24/

'125.04.95

Applicantwas
notempaneled
for the post of
Junior Clerk (G)

Para 2.1
ofws

]12.05.01

Another written
test was held for

_|departmental

promotion to the
post of Junior

|  [Clerk (G)

g P

Para 4.5

N
A
9. (.09

FrledE) - /4%
Thoraph MK M7'
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Date

Particulars Annexure Para No
14.06.01 |Viva - voce test ' Para4.5
was held
09.01.04 |Gradation list . Para4.8
published
09.12.04 |Issued notifica- | Para4.7
. tion for the post '
of Junior Clerk
| (G)
25.01.05 [Office order for | Annexure 2 Para 4.7
written test
13/ Cancellation of | Annexure 3
15.07.05 |notification :
dated 9.12.04
05.08.05 |Notificationfor | Annexure 4
the post of ‘
Junior Clerk (G)
13/ Memorandum | Annexure 5
14.12.05 [issued for result

o6 Ke AP lic and

i?

C;X’)'c‘}}‘ Z\O/M//yzlé?g&,

9./.69
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INTHE CENTRALADMlN|STRAT|VE TRIBUNAL
" GUWAHATI BENCH : AT GUWAHATI

O.A.NO. 54/2008
Shri Tarapada Kumar Das

..................... Applicant

-Vs -
TN.F‘ Réilway & Ors
SRR _....Respondents
SYNOPSIS -
The appllcant in this apphcatlon challenges the legality

and valudlty of impugned order No. F/230/2 (MED) dated
13/14.12.2005 issued by the SPO/RP for General

Manager (55 Maligaon, N.F. Railway whereby selecting -
the private respondent against 33.1/3% departmental

orguota o medica departy mentviolating the-notifi-
,eatlon dated,05.08. ZOUhereby it was sought to form a

‘ paneloftwo(UR 1andSC 1).

LIST OF DATES

Date . Particulars | Annexure Para No

09.05.1981|A screening " Annexure 1 | ‘Para4.3
commiittee was - :
held

23.7.1981| The applicant | Para4.3
was qualified for|
absorption
against existing
vacancies of
class IV
category

» L1
cT

e e AT
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Date

Particulars

Para No

 |o4.10.1982

The absorption
was approved

Annexure

Para4.3

04.02.1987

A memorandum
was issued by
Dr. B.D.Bordoloi
DMO(G) for
AMCO/CH/ -

- [Maligaon

Annexure 1

Para 4.3

18.08.1988

The applicant
was posted in
the postof
Hamal by the

_|office order No.

E/283/140/14/
Part I

Para 4.4

16.11.1988

office order
dated 18.8.88
was effected .

Péra 2:1

ofw.s

05.08.94

A written test
was held for

|departmental

promotion to the
post of Junior
Clerk(G)

Para4.4

8.11.94

Qualified in the
written test

Para 2.1
ofws

16.01.95

A refined date
for viva - voce
test

Para4.4

24/
25.04.95

Applicant was
hot empaneled
for the post of
Junior Clerk (G)

Para 2.1
ofws

112.05.01

Another written
test wds held for
departmental
promotion to the
post of Junior
Clerk (G)

Para 4.5
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Particulars . | Annexure ParaNo
14.06.01 |Viva-vocetest Para45 | .
___ |washeld , 1
09.01.04 |Gradation list Para4.8
. |published
09.12.04 (Issued notifica- | | Para4.7
' tion for the post T
of Junior Clerk
L _©) - ,
~125.01.05: [Office order for Annexure2 Para47 ] .
. |writtentest - '
- 13/ Cancellation of Annexure 3
15.07.05 [notification g '
1 |dated 9.12.04.
' 105.08.05 ,Notiﬁcation.for', Annexure 4
e {the post of '
Junior Clerk (G)
13/ |Memorandum | Annexure 5
14.12.05 |issued for resylt
B Y

Ve

Frtb #e Aaet
. o e
oThep (NOIK T2 m,z,LZ

[ 3>

Y



“ N ‘.) rYarRs
.b 7 ; -

L PN S

é d 4 ke

{ { -

! .

] o ! .

\ .
"ot crovicis

2 degisaation.

4 % w s+ are A M A hMam s M. P .o ece

s & s tw -

P . vhlef, 7S ia cenle s, /de.—mﬁogz— -
. . ) . 4 . ..
- o 1. .S"*i Jewm0n .1,L,.;J. £ 05 32 /.:L/ 1.3 2541251 Zuefe72:. 16.2.2001 Confd.
-2 Smb.*.JLhM,v”lbl 03 3¢ “;D/:LS- © 1540455 0 05.7.00- - 0443.2005 ¢
- 9371 i1 scale m-O)UJ~1J)UU/~.~ . S
e o e e Tt e : . - S .
.. Smi SJCemanali - ST . Kin 72542457 2FeTa79° T 014769k T ‘
: Y. il Sutajaded s L 0 JUR U AEDT oo o 2UabelG o Ohe3e66 .02 ¢3.2001
. . oL e i e .- ' R L . . : . . - - . . - ’ e
N . [ < . 9 . i E - :{OD:" s ' . M UsL J")s / Y:"’-i - 20‘05‘51 26.b.72 06 '6 0209& . ,.' - - « "
A, - . ;r1 o L '...‘_.,‘k'\_]_i co! : . Jj.’ ," R S/D .1T'j 01.-:').9‘53. 27 12 ’02 D6660200b - o
v - . . e :/" }}‘ R . -, ¢ : .- ‘.7\ :t"" N .. e n .»." ~ "' . T -,.’ o - 'r :;—v"_,. 2 .. . * .
' s - a Y.l : acaectl - - * — N - .
t Lo YT e et B ’ LT AT .— Rl SR P - ¢
. * N '.‘ - o . a ‘_T_~ ‘,» . , . - “ - AR - N r] -~
| o ;319% m%lﬁ;iaﬁf%®3@%?r' A .- P
§ - 4 .. 'Sm‘,_ S‘I’\,Lgdh -4 [higd \’JD ] "”/"”LC .2{.3 o2 ‘LLLI- ‘1 53-9 71 - 2447497 | . ’ B
y T : 2.4 Awlla3anin \' - BRI CGD{MLG _ 06,1255 Ok.2.72 .05.5.97 . - T
! ' - L . . , e e ’ ’ " ‘ P
L .. Satuiridula My _kh.;'“Ju:Er RIENE) *D/ L3 - 2141255 273572 11}.2 «2001. S .
- e T T T.racaitya Ue CHDA 3T, 75041452 1 16.6.72077126.9.2001 e DT
- s RS : . . - o X . “ - 0 \ . . A' i v A . -~
’ . : ) . - * ~..,. .. . ‘- ) - ‘- . ’l v . A _ . . ‘_{ ’— .
o . - - ;' . NG ) -, ‘. ) ; . . ) - .'_ L '.- . ’ ' i . ] (Co.:ltd._ s~q: 02_%“.‘)
- . N . ~ . . . X v - S i . . - - . . .- - . . ) - . A!/‘ i - .’_ ".. -
\, -.-ﬂ ’, ’ . 3 - ) - N \‘ v .. - -"\' .. '_“
:.; . <- ’ ~:-, . : . o st > ~ s 4 ) N h - ¢ : . b
i smmal e oz oz - : . . ; L L S . )

T it

e Mee mm Es s

T ‘\ - f i ¢ o Voroet s "( - wffl »‘j/ l'.’ ( ‘-__ . ~—
: : \ s s
=~ 2
i 7. . F. sailiynye o
e 3 oe i diep of Tizlical Legartic t 3L uAJ'" o f lee/ Ld.

----- .—; > a. s (-.-.—,-- -n-'-—c“'-gcf' \‘;':-.~..»-—’:. - ,4.4-:: :--.‘--—‘ W Bl 4 A eem . -
i kYoo i me k Date »f dnate of 3L Jni‘/g

1t | Di~the - BumarKs.
£ 0

2 2 2" i e - s <. -.-_-.-..4-..

A
i
]
\
|
!
[

aa bem ey e

-

s

[T

-y . e

e ——— b

P R e

- LR 4
.
~ L3
-
-
.
£
. :
-~ A
— .
.
.
: >
-
K
.

— T

*2

~x




T, oemmaeer
e

RPN e

N

ENPE 2 vt

(""/(4:.' ""'DQ.U.O:‘).)

206l
Lnpze~*22
VAR ANES

ChRe L2

. gogestLe

10°9*"2 .

10°9° 62
‘Lepze LGl

AR Ao e rANAEYS

Lo0z* Le6 L
0r02*3° 12

e o &
- Yoo

3( Qqc‘de
Sh*l*12

Gf‘t"u_((\

nienirCn

-
i~

Vg Adors
22 L0
&3*0L2

773°2* bn

L6766l
lL6*2°02

231*3° L0

R AT
1 C o2

o0 ¢clL
N OACR YA
6.6 L

.
e

N IANAPIS
Z/J'L.(T‘,'\
IS At

yieCeCe

LGl Lo

coe e

0G* L* LD

gge L to

AT ST

os 2 L
76e2 0L
Sterte}

ACei7 5L

o AALYH
nCO(‘ QZ

¥

N
.
-
-
-

PL/CT TS
R A eV

—l e, 1\"‘1'
.

oTYET0  n

¢ - o

Aanupncne.or unay v

RLLBLGOC TS
. ;

TAog o 3T

't!m"....ec-- raarg

—v/n(\c'/ fq(v’c‘ '\-{LDD u ' 1*[ ta‘. é

DLIEN/qE IS

A..e:\,':un’ Loegen
CUNUTE W (UKS 17§

« A.nyPncuD

s ’:\.. ‘S
~T—= N
—ce-

pT/@D WD

: e W0 <,
oo A AReR xRN B

B
—_t e ‘.n
<
-
= )
- S
— - el
E S
— D
-~ -
o1 C
- /‘:‘r "'":N ~

behhRelg| T’luL.L 23 v oy
wANL T TSS
BLUTS d;@‘fcc UG
IR il S &2
"\;Qu,_cc_t‘;;_*z‘_,qro:fo—_!m(:

1 - PeSug

" - - Wt
b . )
- .- -~y -
L P
- [ - ..o
- . m e
R N R

.17
°C

’Zr

3
(o),
b
(g .
(.
,
€3

v
I.'q



-

it

f PO e
SRS T A EI I ) P
ot Fa i - 7
L - ISy l.& o : e L
- T a e e e e e v ae v e et
- - s
3 Jiten Das
P Ea P S T PR
Tadaeélnl- 2 jda

- . - PP | .
Sade.Er o wnnda
Timercs i ncc e e iy
Sei dmsamn Jusulu
. 3 - f\; I ‘ N ) B B
AP Calls g fzoub,ﬂ . .

Ceno 0 Dpjhunad Dase

‘\
<
¥
‘_1.
i
<
(
{
e

e STermotiyti kaiita

VR L

Farashi 11 86~lo w2510

w'e & o mes 2o
~
-

U

1.-5S=i Saaasish 0d

~ - RN R
a G aee L .
gj _ e b Bad
_..{,: R
o ’

r -
LA T

""'_'."/_‘[—l-'J/ -

Ri=REE VA

Uie =20~ 7

4

™~ . LT

(J' [T IR = R
£

O7 s be 72

012U li5
5161077

10410457 -

10.12 456

20411446

2_;'.11)&‘):,
159257 o o

O(ij

294105
2946465

01 '7081' Coafds cs .-
G;Q.ZOOZ‘ 4 .

R 4 ‘

26.5.90 110452001 ‘

- .

X o ." ) --a

17,3086 173006 .

14411600 " 2447430 & Scrrnod o

. . ‘ éhl?o.}o
23470651 296104971, ¥

: : A . ¢

GFa12466 2L04,79

(Can'td- X .;4-/"")



! . A : , T - . _ Wrogelec-/re

iq ) ‘- - ) * ) = . . . o * ! ': .

} _ e - - . “ ' . ) =

.n.-ny((g)dagbuew louaua “CJ - . : . T
. ' \ . g .- ' ’ K . ' i - T . ‘ ..

PN '\\ \\‘/ T "\' . . Q'-.‘- S T ‘
CioN > o k\ .

I . - T ) 3 o

~paureq“a;u_ ... 9iup 38% bi}- U wORIe GAT“O" - FR-TIT 1’* BCTRERLD3DT I O _
»15TT 43T-0TE2S ST¥ JO PTTAOALLAL T BUO L*nmfh TOTIJO 5Ty ca DOPLETLCT 2q PINCLS -
qu.'guOTUE.‘S a[m_ UT CTATS s MTE’EQ‘ [_;[’p L_,: - “{'“OO{ D TIvas AL.\,. *T U( Tn"( q_uaaaMCf.h TLT, 00
’ v -~ - . R . . . . .

t . .- . . a- VTem T

. .pmuuaoc‘_o JJDQ'S (9) 'L.Ocaa D:\TCTCO C.,':I 5 G_r;,_,r‘-’[;- nKdh 2 ﬂr‘\v."l’\-.l'{s?fs-cg

‘TS£"‘I"I f'Cat (AT f7) wEL/CC e () ';’,"I}'/I-I?,/CE-:-(_’(T) :'.‘.'1_1-'.,’6"-“_3 ‘b
—+ (2 ULTADE Awni 539030 ﬂu~.;\rq:vhcgu1 hc;.parhtrmag AFCT

-
~- -~ -

- < ,

ﬂ - 'Vf‘@'&-[,—- -':].p‘L:C‘w.’E‘[c? .- s - . .- , - e '(DS'T) ‘IZOL/((-—»/"'x
; .o DT A)yaPdEH TELSLeD. e o B : T “

(1S7E )oax L : o : R

X (ak-T.’.o:nEL:L ",{'\".;‘.) v , - - :

\ . v’ - Ty - -\' ~ -
~ ‘ J
> “ ‘\\~ <y ) . ‘
: ' . . 260 L ‘
LA*A*GL Ue POUT a0 Ly T LGTATL BT tgl GRS ~Cr- T TS ume

Z2TOL  TC AN aNg LT O pheclig IR0 SorLtPE £T/OD 0 TN ey U T D v

: . .'.-'/'-‘— -...r‘|(i<:/::/jo.*- R o S A1 ,:‘.. :
o R S ScIS SR AN U - AR S SUR SR o :

.



10,

11,
12,
13,

14/
15,

16.

17.

19,

_&- .'.. s

7
-

ok

5 ¥,
e ),% N

e GNTIvI  ARTRGNTIALEYY TR

Original Application No._ U _sob

a) Name of the Applicantz-(‘&\, K. dewn
b) Respondants:-Union of India & Ors.
¢} No. of Applisant(S):e ‘ 4
Is the application is the proper formi- Yes /Noi”

whether name & deseription.and address of ths all the papers been

furnished in cause title s Yes / MO,
Has the application been duly signed and verified :i- Yes /)w/\

Have the eopies duly signed :2- YMb. |

Have suffieient numb-er of copiésA of the application been filad :ngwo/.
Yhether all the annexure partits ave ispleaded ¢~ Yes/Nel!

k’ﬂk}ether gj4lish pansiation of ducoments in the Languagei= W
u4s the applicdtion is in time :- Yas/ No< / A

HKes the Vokatlatnama/Memo of appgarance{/&uthorisatioﬁ is f“‘"f.edéY/eWh
Is the application by 1PQ/ B/ for Rs.50k= ;{6@ 219 $5¥

Has the application is maitanable 2 Yes aNo.
Has the Impugned order original duly attestod been filed:is Yes/ NeT

Has the legible copies of the annexurea duly attested f il ed sYos/NE,

Has the Index of the ducoments baen filed allwmavailable :-Yes@&of
Has the Tequired number of envoloped bearing full address of the
rospondants bszen fileds- Yas/ N6, . :
Has the declafation as Toquirdd by item 17 of the form:Yes /NOL

Ahether the relief sough for arises out of the Single: Yes/)lgf
Whother interim relief is prayed for i~ Yos/ No.
Is casz of Gondonation of deloy is filed is-it Suppofted :-YQM’
Afhether this Case can e heard by Single—Beneh/Division Bengh3
Any other pointd - )
Result of the Sgrutiny with initisl of tm Scrutiny Clerks:

o et gt b )

SECTION_CFFICER(J) o (lemE REGI?fsﬂ;
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GUWAHATT EENCH I

Original Application No. dﬁéf{_/zass
| Shri Tarapada Kumar Das
Vs,

. Umion 77 1pdiac
e N.F.Railway & Cthers

SYSNOPSYS

The applicant joined in service as Medical Staff in
1979/1980,

A Screéning Committeé was held on 9.5.1981.

On 2 1981 the applicant was -absorbed permanently on
cempgetioﬁ af 248 aays as (Class- EV |

On 18.8.1988 applicant was posted in the post of
Hamal. | | |

In 1894 a depgrﬁmgg;g} prgmotioﬁlgqgmittee was held,
the aﬁplicant appeared iﬁrthe written testjand viva voce
but his case wgs'ﬁot considered.

&exf departmental promgtiun committees held in the

year 2001 and 2085 and applicént appeared hut his case was

~ not considered without any reason.

The latest deparimental promotion committee held on

$26.9.2005 to select” 1-UR & 1-5C candidate but the

respondent vzde memo dated  13/14.12.2005 prepared a panel’

. of 2.5C candidates denying the case of thg applicant who is

the senior most  unreserved - candidate. Hence - this

_3 appliéation.

FL&Q%

K umoon
A é‘\rov_o‘ﬁo-—.
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CENTRAL ADMINISTRATIVE TRI
-GUWAHATI BENCH

Shri Tarapada Kumar Das

Vs.
UNWON @€ INDLY
' N.F.Railway & Ors.

I B D E X
Si. No. Particulars
1. Original Application
2. Verification
3. Anpexure - 1 —
4, Annexure - 2 —_
5. Annexure — 3 —
6. Annexure - 4 | —
7. Annexure - §

e

Filed loy e pefitimen
MVNWY\M‘H
AV code
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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL
GUWAHATI BENCH AT GUWAHATI

pat{fiomex I

F

(An.appl;catlon under Section 19 of the Administrative
~ Tribunals Act, 1985)

Original Application No. diiﬁjh_/zeas

BETWEEN

Sri Tarapada Kumar Das
Hamal

Central Hospital_
N.F.Railway

Maligaon, Guwahati - 11..

N

L

Applicant

AND —

Umion of 1A% o

North East Frontier Ralaway,

Represented by the General manager
. Maligaon, Guwahat1 - 11.

General Fanager (Persahnel)
N.F.Railway.
Maligaon-11.

Senior Personnel Officer/RP
-N.F.Railway
Maligaon-11.

Sri Ganesh Ram (SC)
Senior Record Sorter
Medical Department
Central Hospital
Maligaon-11.

Sri. Rajkumar Das (5C)
Jdr.Peon
CMD, Maligaon-llf

. Respondents.,

DETAILS OF THE APPLICATION

PARTICULARS OF THE ORDER(S) AGAINST WHICH  THIS
APPLICATION IS MADE :

This application _is made against ' the order

No.F/236/2(MED}) dated 13/14.12.2005 issued by the

ymm@l k“’m‘”"‘ .baé _
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SPO/RP for General Manager (P) Maligaon, N.F.Railway,
- whereby selecting the 'pbivate respondent égainst '
33.1/3% departmental promotion gquota of medical
departmentA violating the ”notification dated 5.8.2005
whereby it was sought to formka panel of two (UR-1 and

5C-1).

JURISDICTION OF THE TRIBUNAL:
The applican{ declares that the subject matter of this
application is well within the jurisdiction of this

Hon'ble Tribunal.

LIMITATION:

Tﬁe apﬁlicant further declareélthat this application
is filed within the period of limitation prescribed
under Section 21 of the Administrative Tribunals Act

1985.

FACTS OF THE CASE:

4.1 That the applicant is a citizen of -India and as
.. such, he 1is entitled to all the rights,

prptectiens and privileges as guaranteed under

the Constitution of India.

4.2 That the applicant initially joined as (lass-IV
hospital staff in the Central Hospital Maligaon
under SCHO. | |

Y ona Facl Kwmwr. Has



4.3

4.4

3

That during éoﬁ{inuation as temporary (lass-IV
Hospital staff, a Screening Committee was held on

9.5.1981 and in terms of the proceeding of the

"said Committee the existing workers who completed

240 days were found _qualified for absorption
against the existing Class-IV permanently.
Accordingly, the applicant was absorbed and
appointed w.e.f. 23.7.81 and 'the same was
approved on 4.16.82. |

A copy of the memorandum dt.
4.2.87 1is annexed herewith and
marked as ANNEXURE —~ 1.

That the applicant says that subsequently he was
posted in the post of “Hamal” on his existing pay
and scale of Rs.750-948/- against the existing
vacancy by | the - office order
No.E/283/140/14/Part. 11 - (MED) Maligaon dated
18.8.88.

Thereafter, in the year 1984 the applicant was
eligible for departmental promotion to the post
of Junior Clerk {(G) in the scale of Rs.958-1560/-
against 33.1/3% departmental quota  and written
test was held on 5.8.94 and thereafter the
applicant was directed to appear beTore the
selection caﬁmittee for viva voce test alongwith
others on a re-fixed date on 16.1.85 following

the reservation policy. Accordingly, he appeared

Fana Prdd Kwmute Dot



4.5

4.7

A

4
/

before the selection committee but his case was

not considered for promotion.

That the applicant states that in the year 2001
the applicant again appeared in the written test
held on 12.5.2081 for promotion to the post of
Junior Clerk (G} against 33.1/3% departmental
promotion quota on coming‘ out successfully the
applicant was advised to appear in the vivo voce
on 14.6.2001 where he appeared and faired well

but his case was not considered.

.4.6 That the applicant states that his promotion to

the next §%emotion fe‘tl due in the year 1894 but
his case was not considered for the reason better
known to the respondents. Again in the year 2001
he appeared m the written test and viva voce
where he faired well but the authority without
showing any reason or rhyme did not considered

his case for promotion.

That the applicant states that in this way the

respondents again held selection in the '}ear 2065
for “filling up the poé't of Junior Clerk (G)
against 32.1/3% departmental promotion quota
specifying one post uﬁresewed and one post Tor
the SC for the post of Hamal, Peon, Record Sorter

vide notification No'_.P/230/T {MED) dated 9.12.2004

Jorabod Kumatr Dod



4.8

4.9

JW/

N

for the said selection was cancelled and Senior
Personnel Officer/RP have issued an order on
13/15.7.2005,
copies of the office order dated
25.1.2085 and 13/15.7.20805 are

annexed herewith and marked as

- AHNEXURES — 2 & 3 respectively.

That the applicant states that on 5.8.2805 the
respondents again proceeded for selection for the
post of forming a panel of 2 {UR-1 & SC-1) Junior
Clerk (G} and ‘accordingly he was asked to appear

as ”unreserved candidate. It 1is pertinent to f

mention here that the applicant is the senior .

,mdst amongst the unreserved candidates as per the

gradation 1ist  prepared and published on
9.1.2004,
Copy .of the ﬁotification dated 5.8.2005

is' enclosed herewith and marked as

ANNEXURE - 4. -

That the applicah; states that this time also the

" respondents “without considering his case for

promotion, although he féired well and a senior

most unreserved candidate, have selected some

. other persons vide memorandum dated 13/14.12.2605

in total violation of the notification dated

fa,/ Kuxﬂ?ﬁﬂx Das
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¢

5.8.2085 which was meant for forming a panel of 2
(UR-1 & 5C-1) have selected 2 SC candidates,
‘cepy of the  memorandum  dated
13/14.12.20085 is gnnexéd herewith and
marked as ANNEXURE — 5.

That the applicant states that the said panel is
yet to be effectuated and in the meantime the
applicant approached the authority against such
deliberate  violatien of  notification  and
empanelment of 2 SC candidates to review the same
but the authority did not pay any:heed and denied
any claim for promotion. |

Hence this Aépplieation before this Hon’ble

Tribunal for redressal of his grievances,

That this application is made bonafide and for

the ends of justice,

5 GROUNDS FOR RELIEF{S) WITH LEGAL PROVISION:

5.1

For that the departmental promotional committee
to prepare a panel of 2 (UR-1 & SC-1) for
promotion to the post of‘Junior.Clerk (G} but the
respondénts~ have selected only SC .candidateé
which is illegal and arbitrary and liable to be

guashed.
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5.2 For that the .respondents denied the legitimate
ctaim of the applicant and as such liable to be

guashed.

5.3 For that the applicant is the senior most amongst
the unreserved candidates and as such his right

to promotion cannot be denied.

4

5.4 For that there is no blemish in his service
records, nhor anything communicated as such which
may become a hindrance in considering his case

for promotion and therefore his right to

promotion cannot be denied..

5.5 For that the action of the respondents is
whimsical without following any rule and such

liable to be struck down.

5.6 For that the applicant’s promotion is due in 1994
but his case was never considered without
assigning any reason and as. such the action of

the respondents is tenable in the eye of law.

& DETAILS OF REMEDIES EXHAUSTED :

The applicant declares {hat since preparation of the
impugned panel notified on 13/14.12.2665 he approached
the authority to review the same but the authority

declined to do so0.

2ﬁm¢af%no/ Kuwnan- Dag



S g

7 MATTERS NOT PREVIOUSLY FILFE OR PENDING WITH ANY
QTHER COURT: | ‘

That the applicant declares that he has not filed any
other case before any Court/Tribunal in the subject

matter.

8 RELIEF({S} SCUGHT FOR:

Under the facts and circumstances stated above the
-Hon'ble Tribunal be pleased to admit this application,
call for the records and upon hearing the parties

further be pleased to grant the fcllcwing relief(s):

Y

8.1 That %he. Hon'ble Tribunal be pleased to direct
| the respondents te consider ‘the tase of the
applicant for selection égainst 1 unreserved poét
by cancelling the salection of anyone of ‘the

selected SC candidates from the panel,

8.2 Any other appropriate relief{(s) as the Hon'ble

Tribunal may deem fit and. proper.

9 INTERIM RELIEF(S} PRAYED FOR :

During the pendency of this application, the applicant

prays for following interim relief :-

8.1 That the Han’b}e Tribunal be pleased to restrain

the respondents not to promote the private

Vorahoo! kuman DVeog



respondents against unreserved post to the post
of Junior Clerk{(G) till disposal of this Original

Application,

9.2 That the Hon'ble Tribunal be pleased to observe
that pendency of this Grigihal Application shall
pe a bar for the respondents to grant the relief

prayed Tor.

16 That this application is filed through the Advocate.

11 PARTICULARS OF POSTAL ORBER:

i) I.P.ONo. = : 266 A1 Y558

~11) Date of Issue f28.02.06
iii) Issuing P.0, R~ SO,
iv) Payable at f Gy bowO SR o

12 LIST OF ENCLOSURE :

As stated in the Index,

fodd ﬁ(Qannnv Do

Jora
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YERIFICATION

I, | Sri Tarapada ‘K‘umar Das, son of 3Sri K.C.Raul, aged

about = 46 years, an employee of the Central Hospital,

‘Maligaon, Guwahati - ?’81.011,‘ do hereby verify that the
above statements and avemen;t made in paragraphsi,zga 4 LA2

4+4, 4% 46,440 A‘l'\lv‘ar*e true to my knolwlédge and

- those made in parasA-&w‘l-‘?,‘l' ¢ A9 are true to my

infoma“tian ‘being ma‘é"cef* of records derived therefrom and

the rest are mi} humble and I have not suppressed any

materials fact.
And 1 sign this verificatien on this 1 s} day of

Musezk, 2006,

ST 7
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- ' ! N RATLWAY
. ArExvlE — 3
. . 13 | Office of the
R I o : - _ General Manager(P)
e o AL , Naligaon, Cuwahati-11 ‘
i Q\’ ,NQ;' .E,/Zﬁ_\_?/?__@\l'led‘,) ' Date- 907.2005 g y\/
b ARE (5 b

- To SRR .
Ve ' Y.Cl\'ll){‘,/'l’ & AMLG
TR 2. MD/CI}’,MLG
.‘T;“;;?:‘f:% .» F':‘..: o Pt
% - . Sub :-'C-ancellation of selection for filling up of Group ‘C’ post of -
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_OFFICE OF THE
GENERAL MANAGLR (p)
MALIGAON, CUWAIIATI-11

Dated: - 05/08/2005
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s .‘iuh:-Sélccli()n for the post nfl.lr,(fl(:rk‘/;(i (3050

L from group 1D 16 groups © ol Medical Dep
i Tt has beesi"decided 1o hold a seleciion for
218G IR ClakiG i scale Rs. 30504500/ against 334,95 pp quota ‘from group
Ciegtoup Coostatf of Medical  Department i.c.1’«:011(255()~32U(),)‘Jdr.Pc—on(Z(‘;l0~35 o)
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N.F. RAILWAY

MEMORANDUM

‘.
i

.
t

As a result of selection from Gr.D) to Gr.CC for promation to the post (’ff .
Ir.ClerkiG in scale Rs.3050-4500/ against 33-1/3% DD quota of Mcdical '
_ Department, the following staff who appeared in the selection (Written ‘Fest)
held on 26/09/2005 have heen found suitable and empanelled for promotion to
- the post of Jr.Clerk/3 in scale Rs.3050-4500.

1. Sri Ganesh Ram (SC) Sr.Record Sorter/MD/CH/MI G
2. Sn Rajkumar Das (SC) Idr. Peon undor CMD/MILG

The pancl has been approved by CMD on 12.12.2005.

/v R Nézmm R

“SPO/RP
for General Manager (PYMLG

| NO.R/230/2(MED) Pated:-13/12/2005

Copy forwarded for information and necessary action to:-

D CMDMIG 2MDICHNT G WZT{}'.(”:T\'lD'/T & A 4) .IA‘\PO/'(“,HfMI G

for General Manager-(P')MLG
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A ALAM AN

DISTRICT: K amRY P

VAKALATNAMA -
- | CENTRAL ADMINISTRA TIVE [RIBUNAL
. IN THE GAUHATIHHGH COURT Gonniati BENH
[ THE HIGH COURT OF ASSAM, NAGALAND, MEGHALAYA, MANIPUR, TRIPURA, MIZORAM

AND ARUNACHAL PRADESH |

g.

APPELLANT

ﬂ&/\ PAD A ng DA PETITIONER

VERSUS '
N, E. FeontiER K ariwax

: - v

RESPONDENT Q@

OPPOSITE-PARTY Q’%

| o)

Know all men by these presents that the above named .. N B N CAN T o
do hereby nominate, constitute and appoint Sri/Smti . ALK NMAT UMDAR ;. KURBAN AL .

............................................................................ Advocate and such of the undermentioned Advocates as shall

accept this Vakalatnama to be my/our true and lawful Advocates to appear and act for me/us in the matter noted above

and in connection therewith and for that purpose to do all acts whatsoever in that connection including depositing or

drawing money, filing in or taking out papers, deeds of composition etc. for me/us and on my/our behalf and I/We agree
to ratify and confirm all acts to be done by the said Advocates as mine/ours for all intents and purposes. In case of non-

payment of the stipulated fee in full, no Advocate will be bound to appear and act on my/our behalf.

In Witness Whereof I/We hereunto set mylour hand on this 220\6( Day of .. Q_?\-MW*«‘T 2/0%

N. M. LAHIR} (Sr. Adv.)
B. M. GOSWAMI (Sr. Adv.)

J.P. BHATTACHARJEE (Sr. Adv.)
D.C. SHARMA

B. K. GOSWAMI (Sr. Adv.)

A. M. MAZUMDAR (Sr. Adv.)

P. K. BARUA (Sr. Adv.)

S. N. BHUYAN(ST. Adv.)

J. K. BARUAH(ST. Adv.)

ANIL SARMA(Sr. Adv.)

B.K. DAS(Sr. Adv.)

M. A. LASKAR(ST. Adv.)

DR S.N.CHETIA

A.S. BHATTACHARJEE (Sr. Adv.)
A. R.BANERJEE (Sr. Adv.)

D.K. HAZARIKA (Sr. Adv.)
N.N. SAIKIA(St. Adv.)

J.M. CHOUDHURY(Sr. Adv.)

P.K. GOSWAMI (Sr. Adv.)

P.G. BARUAH (Sr. Adv.)

C.R. DE (Sr. Adv.)

D. K. BHATTACHARYYA (Sr. Adv)
D.K. TALUKDAR (Sr. Adv.)

R.P. AGARWALA (Sr. Adv.)

D.P. CHALIHA (St. Adv.)

MRS. K. DEKA ’
BISHNU PRASHAD

S.S. RAHMAN

GOLAP SARMA

S.R. BHATTACHARJEE (Sr. Adv.)
P.C. DEKA (Sr. Adv.)

BHARGAV CHOUDHARY
PK.DAS

AK.CHAUDHURI

B. R. DEY (Sr. Adv.)

A.K. PHOOKAN (Sr. Adv.)

K.R. PATHAK (Sr. Adv.)

BHUBANESWAR KALITA (1)(Sr. Adv.)

B. R. DAS (Sr. Adv.)
S.P.DEKA

D.R. GUHA

SAUKAT ALI (Sr. Adv.)

B. K. ACHARYYA

MS. USHA BARUAH

N.C. DAS (Sr. Adv.)

A.K. BHATTACHARYYA (Sr. Adv.)
A. B. CHOUDHURY (Sr. Adv.)
T.S. DEKA (Sr. Adv.)

K. P. SARMA (Sr. Adv.)

B. P. BORAH (Sr. Adv.)

H. K. SARMA _
PRABIN BARTHAKUR (Sr. Adv.)
M.C. BARTHAKUR

P.C. GAYAN

C.K. SHARMA BARUA (Sr Adv)
ANUP KR. DAS

DR Y.K. PHUKAN (Sr. Adv.)
DIBAKAR GOSWAMI

BIJON CH. DAS (Sr. Adv.)

R.L. YADAV

PRAFULLA ROY

A.C. BURAGOHAIN

B.L. SINGHA

P.K. MUSAHARY

M.Z. AHMED (Sr. Adv.)

R.P. KAKOTI

S 1. RASUL

GURMOORTHY GOPAL

B.K. GHOSE (Sr. Adv.)

S. K. BARKATAKI

DR N. K. SINGHA

D.C. MAHANTA (Sr. Adv.)

T.C. KHATRI (Sr. Adv.)

MS. BINOYA DUTTA

BHABATOSH BANERJEE
RK.JAIN .

G.K. BHATTACHARYYA (Sr. Adv.)

PRANABANANDA PATHAK (Sr. Adv)

DR H. N. DAS (Sr. Adv.)
B. C. MALAKAR

SAMSUL HUDA
BHADRESWAR TANTI

N.N. SARMA

JANARDAN DAS

CHAITANYA BARUAH (Sr. Adv.)
A.C. SARMA

N.Z. AHMED

N.C. PHUKAN

MUNIN (GAUTOM) SARMA
FAIZNURALI

D.K. KAKATI ‘
G.N. SAHEWALLA (Sr. Adv.)
G. K. JOSHI (Sr. Adv.)
AAMR

MS. REKHA CHAKRAVORTTY
MRS. JHARANA BORAH

S. N. SARMA (Sr. Adv.)

MD: ABDUL MANNAN
DILIP KR. DAS (Sr. Adv.)
PRADIP KHATANIAR

N. CHAKRAVORTY (Sr. Adv.)
MRS K. YADAV

DR B. P. TODI (Sr. Adv.)

MRS. K. BHATTACHARYYA

" A.K.BARPUJARI

S.S. SHARMA (Sr. Adv.)
S.P.ROY
K.K.BHATRA

R.P. SHARMA (Sr. Adv.)
S.C. BISWAS

P.C. RAYMEDH!

UTPAL DAS ()

DR S. S. HARLALKA
D.R.GOGO!

KHAIRUL BASAR |

A.S. CHOUDHURY (Sr. Adv.) -
DINDAYAL AGARWALA
KAMAL AGARWAL

MD. SAMNUR ALI
JOYDEV CH. DAS

V. K. BHATRA

A.C. BORBORA (Sr. Adv.)
PK. KALITA
SAILENMEDHI

‘MRS. M.B. DUTTA CHOUDHURY

P.C. GOSWAMI
APURBA SARMA (1)

K.H. (SALIM) CHOUDHURY (Sr. Adv.)

A'K. PURKAYASTHA
ASHIS DAS GUPTA

L.P. SHARMA

VIJAY HANSARIA

B. N. SARMA

J. L. SARKAR

R.C. SANCHATI
J.P.BORA
SISHIRDUTTA

C.R. BORAH

P.K. GOSWAMI (1)

N.S. DEKA

M. SAHEWALLA

H.A. SARKAR

MRS. RUMA BORDOLO!
B.K. JAIN

NILOY DUTTA (Sr. Adv)
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CHINMOY CHOWDHURY
KAMAL NAYAK
SK. N. MOHAMMAD
D. C. CHAKRAVARTY
GIRISHMISHRA
JOGINDER SINGH (Sr. Adv)
ABU SHARIF ,
B.B. NARZARI (Sr. Adv.)
MD. ABDUL WAHED (Sr. Adv.)
NASIMUDDIN AHMEG
MANORANJAN DAS
DR GOBIND LAL
B.C. PATHAK
F.H. LASKAR
MRS. M. HAZARIKA (Sr. Adv.)
SAURAV KATAKI
MD. ABDUL HAI
GAUTAMUZIR .
H.R.A. CHOUDHURY (Sr. Adv.)
MRS. MANJULADAS
BHABENDRA N. SARMA
BENUDHAR DAS
S.L. TULSHYAN
N.N. KARMAKAR
MRS. REETA BORBORA
HRISHIKESH ROY (Sr. Adv.)
PRADIP DAS
MD. M. H. RAJBARBHUIYAN
MRS. J. B. KHARBHISH
D.N. CHOUDHURY
S.S. GOSWAMI
K. K. MAHANTA (Sr. Adv.)
JAGDISH SHARMA
P.S. DEKA
MONINDRA SINGH
N.R. PHOOKAN
K.P. PATHAK (Sr. Adv)

ARUP KR. GOSWAMI (Sr. Adv.) .

S.S.DEY

DIGANTA DAS

MRS. B. ACHARYA

DILIP CHOUDHURY
LAKSHESWAR TALUKDAR
S.P. MAHANTA

SK. CH. MOHAMMAD
HASIBUR RAHMAN

MS. AJANTA DHAR

B. IBOCHOWBA SARMA
A.K. MAHESWARI
PN.SINGH

NILAMONI GOSWAMI

MS. BHARATIDEVI

DR Z.N. SHARMA

K.K.DEY

G.K.DUTTA

B. MRINAL CHOUDHURY
KUMUD BARUAH

APURBA KR. SHARMA
NAZRUL ISLAM

RAJIB BORUAH

SRIKANTA HAZARIKA

K.N. CHOUDHURY (Sr. Adv)
MRS. ABHA BHATTACHARYYA
AK. THAKUR

A.C. MAHANTA :
MS. BHUMIKA CHOUDHURY
DRA.K.G. THAKURIA

D.K. MISRA (Sr. Adv)

DR AK. SARAF (Sr. Adv)
DR R.C. BARPATRAGOHAIN
MD. ALI SEIKH

B.K. TALUKDAR
NISHITENDU CHOUDHURY
G.P.BHOWMIK

MD. ABDUL HAKIM (1)
UPENDRA NATH DAS

P. K. GOSWAMI (Il)
SANJOY MITRA

MS. KALYANI DEVI
PARAMANANDA TALUKDAR
MANABENDRA NATH

MS. MONIDEEPA SARMA
D.K. KOTOKY

T. BIDYUT BIKASH

S.B. SARMA

S.K. SAHA

YADAB DOLOI

R.C.DAS

PK. TIWARI

D.C.LAHIRI

PRANAB BORAH
DR(MS)S.RAHMAN
MRS. S.D. BHATTACHARYYA
MANGCJIT BHUYAN

RAMESH BARPUJARI

MRS. NIRUPAMA SAIKIA
JENAT MOLLAH

PUSPAKT. BORA

NISHITENDUDHAR

M.L. SHARMA
MS. TRIBENI GOSWAMI
RK. MALAKAR
BISWAJYOTI TALUKDAR
ANILCH. DUTTA
SINGHNAD CHOUDHURY
DILIPMOZUMDER

A.M. BUZARBARUAH (1)
ARUP KR. SHARMA (1)
MD. JASIMUDDIN AHVED
DR PN. HAZARIKA
ZIAUL KAMAR

MRS. M. PHUKAN

R.K. SAIKIA

SUBRATA NATH
DHANESH DAS

H.N. GOSWAMI

H.P. BARMAN

MS. JYOTI TALUKDAR
SACHIN KR. SHARMA
L.R.DUTTA
J.N.CHAKRAVARTY
Qz!.S. KUTUBUDDIN

S.K. KEJRIWAL

MS. PRATIMA DAS
JAGANNATH BARUAH
MD. M. AHMED

MS. B. K. DEVI GOSWAMI
B.C. SARMA

MS. J.0. ACHARYYA
V.M. THOMAS

K.K. PHUKAN

B. DEVA GOSWAMI
AMAL CHANDRA DAS
MS. GITI KAKATI DAS
MS. BAHARUN SAIKIA

@)

MRINAL KR. CHOUDHURY (Sr. Adv.)

MS. AHMEDA BEGUM
D.C. KATH HAZARIKA
MD. MOTIUR RAHMAN
MS. DIPTIDAS

M.K. JAIN

MS. BASANA RAJKHOWA
S.C. DUTTAROY
S.L.JAIN

8. K. BHATTACHARJEE
S. ANUPAMA DEVI
MS. M. BUZARBARUAH
MS. MRIDULA DEVI
BHASKAR J. DUTTA
MANIK CHANDA
K.K.MOUR

B.B. GOGO!
ABDURROSHID

M.R. PATHAK

F.K. SHARMA

P.K. BARMAN

RAJEN CHOUDHURY
MD. NAZIMUDDIN AHMED
MD. HABIBUR RAHMAN
JAYANTA CHUTIA

AK. ROY

RKPAUL
ASWINITHAKUR
JOGESWAR SAIKIA
A.K. SARKAR

P.B. MAZUMDAR
L.M.KSHETRY

M.K. SAIKIA

A.J. DAS

BISHNU BURAGOHAIN
AF.G.OSMANI

SANJIB SAIKIA

MS. PORIBARMAN

MD. A. SABUR CHOUDHURY
R.N. KALITA

MS. MANOSHI HAZARIKA
MS. A. BHAGAWATI
RANJAN BARUAH
JNAN CH. NATH
KR.DEEPAK DAS
MONMOHAN TALUKDAR
UPAMANYU HAZARIKA
AMLAN DUTTA

BILLAL HUSSAIN
T.J.MAHANTA

M.D. CHOUDHURY

MS. S. DEKA BARUAH
MR. DIGANTA DUTTA
MS. NILIMA DEVI
SATYEN SHARMA

RAM CH. SAIKIA

UJJAL BHUYAN
DIBAKAR SHARMA (1)
MS. A.G. BARUAH

MS. MANJULIDEV
AMARENDRA CHOUDHURY
DRP.K.BHUYAN

MS. G. D. MAZUMDAR
JYOTIRMOY ROY
ASHIS BHATTACHARJEE
MS. PRANATI SHARMAH
KHARGESWAR DAS
H.K. BAISHYA

BISWA NATH SHARMA
CHANDAN DAS

S.K. LAHKAR
RASAMAY DUTTA

MS. S. BAYAN ROY
S.N. DEV NATH
D.C.DUTTA

MS. SNIGDHA BARUAH
MRS. PM. DUTTA
PADMA KT. BORAH

H.S. THANGKHIEW

P.J. SAIKIA

RAJ KR. AGARWALA
KAMALESH K. GUPTA
B.C. CHOUDHURY
JAIRAMGIRI

SANTANU BHARAL!
PK.ROY

MS. GOURI SINHA
P.C.DEY

K.K.NANDI

R.N. PURKAYASTHA
S.K. SINGH

D.K. GOSWAMI
RK.JOSH!

D.C.CHETIA

MD. ABDUL HANNAN
MD. IQBAL HUSSAIN
DEBJIT KR. DAS

MS. A.D. THAKURIA

MS. ANUBHA DAS

DK _
1 Dk BHATTACHARJEE

MS. NEELIBORDOLO!
OTHAR!

DAYALCH. BARMAN"™ =~

MS. R.L. GOGOI

MD. K.A. MAZUMDAR

U.C. BHATTACHARYYA

TAYUM SON

MS. R. DAS MOZUMDAR

MS. SYEDA I.A. BEGUM

A.S. NIJAMUDDIN

RANJAN MAZUMDAR

RAMEN DAS (1)

N.N. OZAH

S.K.PAUL

MUK PERTIN

DRA.C. PHUKAN

M.C. DEKA

PALLAV KATAKI

S.C.KEYAL

MS. S. B. BHUYAN

SKH. MUKTAR

APARESH CHAKRAVARTY

MS. J. PHUKAN GOGO!

GAUTAM BAISHYA

SIDHARTHA BHATTACHARYYA

M.P. SHARMA

RANJIT DAS

RAMESH GOENKA

PHANIDHAR GOGOI

MS. P.B. HATIKAKOT!

MS. SUNITY SONOWAL

MS. BABITA GOYAL

BIMAL CHETRI

PREM SHARMAH

BISWAJEET GOSWAMI

MRS. EVA KAKOTI

T.C.CHUTIA

V.K. CHOPRA

S.K.SINGH

C.T.JAMIR

MALKIT SINGH

H.K. SHARMA

SUDAMA CHAUHAN

U K. BORTHAKUR

MS. GEETA DEKA

MS. N. DUTTA SHARMA

MS. S. ADWANI

P.J. PHUKAN

MS. R. PATHAK BORAH

MD. M. H. CHOUDHURY

RAB HUSSAIN

PALLABH BHOWMICK

S.M. SARKAR

S.K. GOSWAMI

HARMOHAN TALUKDAR

R.M.CHOUDHURY .

WASLIM GHANI

JC.BEZ

BIJAN CHAKRABORTY

AE. ROY (Sr. Adv)

AM. BUZARBARUAH (Il)

UTPAL RAJ SAIKIA

L. NESSA CHOUDHURY

DHIRAJ KR. SAIKIA

JK.MISRA

BIPUL SARMAH

MS. S. DAS BARUAH

G.K. THAKURIA

H. K. NATH

RAFIQUL ISLAM

K.R. SURANA

MS. L. CHENTALAPATI

MS. D. DAS ROY

ANUPAL DUTTA

PK. ROYCHOUDHURY

K.C.MAHANTA

B.C. TALUKDAR
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{R.K. DAS (Sr. Adv.)

. PRABIR CHOUDHURY

HAGEN GOGOI
RAJESWAR SARMA
T.G. BARUAH
D.G. BARUAH
MD. ABDUL HAKIM (i)
AJIT CH. KALITA
B.C. SAIKIA
TAFAZZUL HUSSAIN
TAUHIDUL ISLAM
R.D.LAL
B.C. CHAKRABARTY
MS. SUNITA KERJIWAL
SUKUMAR CHOUDHURY
G.C.PHUKAN
N.H. MAZARBHUYAN
BIMAN BARUAH (Sr. Adv.)
TONNING PERTIN

BASARUDDINAHMED
MS. DEEPA BORAH

MD. ABDUL MALEQUE
J.C.GAUR

H.K. CHOUDHURY
BIPLAV CHAKRAVORTY
P.N.CHOUDHURY
ARUNESH DEB ROY

MS. N. BHATTACHARYYA
PRABIN MAHANTA

H.K. MAHANTA

M.M; RAY

PK.DAS

MS. SOHELI SEAL

MR. AJANTA TALUKDAR
MRS. N. T. NATH
NIRMALENDU SINHA
MISS. Z. TSIBUKHRO
MS. ANITA DEVI

MRS ANU BARUA

MS. FATIMA AHMED
NILUTPAL BARUA

MS. BABITA DAS ()
UTPAL CH. DAS

ARUP KR. SARMA (il)
MS. S. BARPUJARI

S.S. SAMADUR RAHMAN
BISWAJIT PRASAD

MS. M. PRADHAN
AK.JAIN

MS. JYOTIMALA KONWAR

- MS. CHANDANA DEKA

D.R.BORA

H.R.KHAN

SYEDI. RAHMAN
PARAMANANDA BORAH
JAYANTA TALUKDAR

MS. BONTI SARMA
KULENDRA BHATTA

MS. A. DEKA LAHKAR

P.K. BARUAH (Il)
CHITTARANJAN GOSWAMI
N.K. BARUA

B.K. BAISHYA
IFTEKHARAHMED
D.C.NATH

MS. NILUFAR RAFIQUE
ZAFAR IQBAL ,
MS. MEGHAMALA SHARMA
AJANTA SARMA
ADILAHMED

MS. NANDITAMORAL

MS. DEEPANJALEE DAS
O.P.BHATI

DR (MRS) P. CHAKRABARTY
JAINUDDIN AHMED

B. KARPUKAYASTHA
SIDHARTHA SARMA
AK.DEY

S.K. MEDHI (1)

MD. SHAMSUL ISLAM
RATUL GOSWAMI
JOYRAM SAIKIA
BHUMIDHAR BARUAH
DEVAKR. SAIKIA

PRAN BORA

DEBAJYOTI TALUKDAR
MS. M.D.G. BARUAH
BHABANI PHUKAN
RAHMAN AL

DHIRENDRA KR. DAS

R.K. BORAH

ALOK VERMA
HRISHIKESH SARMA
AR.SIKDAR
NITYANANDA BARUAH
N.K. NATH

DRPAUL PETTA

MS. ARIFA K. CHOUDHURY
D.M. BORDOLOI

BHABA KANTA GOSWAMI
M.K. GARODIA

MRS. R. PHUKAN SAIKIA
J.N. SARMA

HAMIDUR RAHMAN (1)
KAMALESH SHARMA
BISWADEV SINHA
H.K.DAS

B.D. KONWAR

T.N. SRINIVASAN

DILIP BARUA

N.J.DUTTA

J. K. BAISHYA

MATHEIM LINGGI

MS. APARNA DEV

AVIIT ROY

KRISHNENDU PAUL
HALADHAR KALITA
DIBAKAR GOSWAMI (1)
MRS. N. DEVI SARMA
C.RDAS

MS. ANJU TALUKDAR
S.P.DEY

MRS. INDRANI SARMA (1)
MS. BHANU SENAPATI
DEBASIS SUR

MS. ANURUPA DEY

D.C. BORAH

R. K. PRADHAN

SANTANU BHATTACHARYYA
SATYAJEET SHARMA
DEBAKR. DAS
PRIYATOSH BHATTACHARJEE
PARITOSH PURKAYASTHA -
MS. RINA BHATTACHARYYA
DEBAJIT BHATTACHARJEE
PRADIP DUTTAROY

M.K. MAJUMDAR

8. M. CHOUDHURY
SOUMITRA SAIKIA
SYEDMD. T.CHISTIE

DR (MRS.) M. PATHAK

MS. KALPANA BARUAH
B.W.PHIRA

S.R. RAVA

MS. P.B. BHATTACHARJEE
S.C. BHARAL!

MANOJ AGARWAL
HAREN DAS

MS. AJANTA NEOG
ARNAB BISWAS

SAHIDA BEGUM
MONMOHAN GOSWAMI
P.C. CHOUDHURY

M.N. NATH v

MS. UMA CHAKRAVORTY
MS. JUTHIKA CHAKRABORTY

3)

MS. S. SENAPATI

MANAS SARANIA

MRS. PRANITA CHOUDHURY
DEVASHIS THAKUR

MS. Z. ARA BEGUM

K.C. SARMA

SUMAN CHAKRABARTY
ABRAR AHMED

MS. SANGHAMITRA DOWERA
PRASANTA KHATANIAR
ANUP JYOTI SARMA

S.C. CHAKRABORTY

PM. DASTIDAR

HAMIDUR RAHMAN (1)

MS. DEEPAWALI SHAH

~ DK.CHOMAL

MS. ASHA JAIN

MD. A.H. LASKAR
AJITDAS

MS. REETUJADUTTA
S.K. TEWARI

TAPAN KR. DAS (1)
SHAH S. A. RAHMAN
PARAG K. DUTTA
P.C.BARPUJAR!

B.N. HAZARIKA
R.R.KALITA .

M.K. SHARMAH

B.C. KALITA

DRB.U. AHMED
M.U.MAHMUD

B8.N. SARMA BORDOLOI
SALAHUDDIN AHMED
MRS. J. SAIKIA BHUYAN
NARAYAN CHAKRABORTY
SASHANKA DASGUPTA
RIPUN BORA

JAYNAL ABDIN (1)

" T.P. MAZUMDAR

ANUPAM SARMA
KAMESWAR LASKAR
U.K. THAKURIA
J.M.DAS

MS. G. DAS LAHKAR
CHANDRA BORUAH

S.P. SHARMA
BHUBANESWAR KALITA (1)
N.K. GOLDSMITH
SURAJIT DUTTA
AK.MEHTA

ANJAN J. SAIKIA

A.K. BARUAH (i)
BALDEV SINGH

Y.S. MANNAN

RAJ SEKHAR
PULINBISWAS

MONOJ BHAGABATI
SONESWAR DAS
MRINAL SARMA

MD. A. ALAM KHAN
MRS. J. CHAKRABORTY
MS. S.B. CHOUDHURY
U.S. AGARWALLA

PK. SENSOWA

0.K. MAHESREE (Sr. Adv.)
N.N. BHUYAN CHOUDHURY
SARBESWAR DAS

MRS. AMI B. SARMA
AFTAB ALAM

J.K. ADHYAPOK

COL (RTD.) M. GOSWAMI
B.K.SINGH

MD. AYUB ALI

ADHIR S. CHOUDHURY
S.R. SAIKIA

BAHADUR RAMCHIARY
TAPAN DAS (1)

MRS. PUSPA GOGOI

4t

MS. APARAJITA SHARMA
AJOY KR. DAS

BIMAL KR. JAIN
REKIBUDDIN AHMED.
MRINAL KALITA

MS. CHANDRAMA SARMA
K.D.CHETRI

" §.J. BARTHAKUR

MS. ANJANA DAS

K. KATH HAZARIKA
PARITOSH BANIK
ARUNABH CHOUDHURY
BHASKAR DUTTA
TAYAM SIRAM

DULAL TALUKDAR
C.R.BISWAS
BHASKAR KR. SHARMAH
AK.SAIKIA

DINESH AGARWAL
MS. PANCHALI BHATTACHARYA
MS. MAMONI CHOUDHURY
MS. TRIPTIDHARA DAS
SURAJIT CHAKRABARTY
MS. U. BHATTACHARYYA
MS. MOMIKSHYA ARUNA (OZAH)
RAJESH AGARWALL

ABDUL MALIK
MS.D.S.NEOG
MS.N.N.AHMED

MS. S. T. SARMA

H. B. GOSWAMI

KHIZIRUL MONIR

MRS. K. K. CHOUDHURY

MS. MAMON DEKA

MS. DEBJANI SEAL

MS. PRIYANKA BARUA
ABHIJIT BHATTACHARYYA (1)
MS. ECHO SHARMA

KALYAN PATHAK
MANISHGOSWAMI
MRINMOY KHATANIAR
DIPANKAR BORA

SUMAN SHYAM
BEDADYUTICHOWDHURY
MS. BORNALI BHUYAN

MS. BANTIDUTTA

MS. MOUSHUMI DEKA

MS. CHANDANA NANDI
SUNIL AGARWAL

HARI KANTA DEKA (Sr. Adv.)
MS REHANA BEGUM (I)
O.P. SAHARIA

S.C. ACHARYA

S.S.DUTTA

AKHTAR PARVEZ

MS. N.S. THAKURIA

S.S. MOZINDER BAROOAH
DIPU MANI THAKURIA

JAINUL ABEDIN (Il)

JAWRA MAIO

JOGEN HANDIQUE

I.A. TALUKDAR

BIKRAM CHOUDHURY
NABAJIT BHARALI

MRS. H. M. PHUKAN

AR MEDHI

MD. BABULUR RAHMAN
PK.PODDAR

MD.ILIASHALI - .. _
RAMKRISHNA BHATTACHARJEE:
M.K. MISRA

R.J.BARUA °

B.K.DUTTA |

MRS. S. DAS BHUYAN

MRS. M. RAJKUMARI
ACHYUT OZAH

BIKAS HAZARIKA

MS. MONI NATH



S. K. DAS

RAHMAT ALI
DEVAJIT SAIKIA

MATIN B. U. AHMED

B. K. HAZARIKA \
SONJOY SARMA

MD. A. J. ATIA

ASHIF AHMED

MATIUR RAHMAN
A.K.BASFOR

SHOUMEN SENGUPTA
D.K.JAIN

MS. MALLIKA DUTTA
AJUNGLA AIER

H. B. SARMA

PRAJNAN C. DEKA
ARINDAM BARTHAKUR
M. J. DAS

P.K. TALUKDAR

MS. MOHSYNA SYREEN
MS. K. M. PHUKAN

MS. J. RANI BORA
MANASH BARUAH

K.K. BHATTA

MRS. RANI DUTTA
ASLAM KHAN

PRANAB CHAKRABORTY
MS. PURABI KALITA
JAYANTA DEKA
NAVAROON NATH

MS. NIRMALI TALUKDAR
N.A. LASKAR

NAJROL HAQUE

MITHUN TALUKDAR
KANHAIYALAL GUPTA
MRS. M. GOHAIN

MRS. GITA MEDHI

B.S. BASUMATARY
N.P.DAS _
DHRUBA KR. SAIKIA (Sr. Adv.)
INDRANEEL CHOWDHURY
MRS. R. S. CHOWDHURY
SUBRAT BHUYAN (1)
MRS. JYAISNA SIKDAR
MRS. M. SARMA BARUAH
J.P.DAS :
HIRALAL MAURYA
KAMALAKSHYA DAS

MS. IPSITA GOHAIN

MS. DIPASHREE SINHA
MS. NIRUPAMA BARUAH
MS. PAPIA CHAKRABORTY
HAREKRISHNA DEKA
SAJID RAHMAN

MS. APARNA AJITSARIA
G.B.DAS

DEBAJEET THAOSEN

S.K. MEDHI (It)

BEGUMR. A. SULTANA
ALOK DEB

MS. B. CHAKRABARTTY
MS. INDRANI CHETIA

MS. ANUPAMA DEV}
SIDDHARTHA BARUAH
S.R.RAJBONGSHI

K.K. BHATTACHARYYA
MS. MANJULIKA BAROOAH
MS. MANJUSHA JHA

MD. KHORSHED ALI
ZAHANGIR HUSSAIN
S.N. DEVPUZARI
DIGANTAKR. MISRA

MD. AFTAB HUSSIAN
MRS. N. S. AHMED ISLAM
MS. G.R. MAHILARY

M.K. MODI

I.A. HAZARIKA

SHAJAHAN AL
DHIMAN TALUKDAR
U.P. BARUAH

MS. ARUNIMA SENAPATI
MS. SUJATA CHANGKAKOT! .
A.L. MANDAL

UTPAL DAS (Iit)

S. K. KHAITAN

MRS. V. L. SINGH
ARNAB JAN DEKA
S.K. SINGH

NIRAN BARAH

MRS. A. A. BEGUM
SONESWAR SAIKIA

J.P. CHAUHAN

DEBAJIT GOGOI
GAUTAM SOREN
AFSARUDDIN CHOUDHURY
JOGENBORDOLOI
SUNILKR. SINGHA'
MRS. B. BHUYAN

ARUN NATH

MS. M. BORDOLOI
SADHAN KALITA

. CHINMOY BHATTACHARYYA

ANUPAM CHAUDHURY
PRABAL KATAKI

SANJU GANGULY
R.K.BOTHRA

MS. NAVANITA MITRA
RAM NAKSHTRA

S.N. RAY

D.K. SARMAH

MS. ANUPAMA DASS
MISS.R.DEKA

LK. BORAH

R.K. ADHIKARY

S.K. SHARMA

MISS. ANITA DAS

J. K. SARMA

MRS. M. CHOWDHURY
ZIAUL ALAM

MS. N. HOMCHAUDHURY
S.K. SINHA

ROMEN BARUAH
ARUPANANDA CHOWDHURY
NILADRI BHATTACHARYYA
MS. . KRISHNATRAIYA
MS. PAHARI SAIKIA

N. K. BARKAKATI
ASHIMKR. CHOUDHURY
MS. S. HAZARIKA
RUPJITDE

R.K. NATH

D.J.DUTTA

R.K. SARMA

DINAMANI SARMAH
PARTHA CHOUDHURY
B.P.SINHA -
ROFIQUDDIN AHMED
AISWARYYA SARMA
MS. A. BARUA

MD. NIZAMUDDIN SEIKH
DIGANTA GOGOI
SANJIB ROY

MS. KALPANA GOGO! (SARMAH)
ANIRBAN DAS

MRS. INDRANI CHOWDHURY
ANANKR. BHUYAN
PALASH DAS

MS. BIPAAKKHI BORTHAKUR
DIPAK KR. DEY.

PARTHA P. BARUAH
AJITKR. DUTTA

MD. BAHARUL ISLAM (1)
MD. TARIQUL ISLAM
ABU SAYED

(4)

BHASKAR BARMAN

MS. BIJOYA BAIRAGI
PABITRA S. BHATTACHARYYA
SURAJIT BHARALI

MS. BABINA BEGUM

MS. NANDITA BHARALI
SUJITKR. GHOSH

MISS. RUPALIM DAS
PRANAB SHARMA

MISS M.M. BORAH

MS. BANTI BAISHYA
RADHA M. DAS
PADMESWAR DEKA
ANUPAM CHAKRABORTY
ANGSHUMANBORA
RAJEEV DAS
BISWAMBHAR SHARMA
HARGOBINDA BORUAH
MS. JITUMONI SHARMA
PUTUL CH. GOSWAMI
RANJAN GOGOI

MISS. LOLITA RENGMA
MISS. BASABI DAS

MS. RUPANJALI DAS
MANISH CHOUDHURY
MISS. MARAMEE GOGOI
NABIN DEB NATH

MRS. CHAYA DEVI

MS. BASHARI SEAL
MISS DEBALINA CHOUDHURY
MS. SMRITISHREE CHAKRAVARTY
MISS. MAMANI BASAR
MISS. SANCHITA ROY
MISS. ANJALI DAS

DIPAK KR. KALITA
NURUL I. CHOUDHURY
MD. A.K. HOSSAIN

MS. KAVERI MEDHI
KAUSHIK GOSWAM!
ABDUR R. SHEIKH

MS. TAPASI DAS
HEMANTA KR. SARMA (1I)
MISS. DIPSHIKHA DAS
RAJESH KR. BHATRA
SAGAR RAVI G.

' PADMADHAR UPADHYAY

MISS. PEACE LAHKAR
IKBAL H. SAIKIA
DIBYAJYOTI BORAH
MISS. HASINA YESMIN
MRS. JURI D. BARMAN
MISS. ASMINA BEGUM
MRS. RAKHEE B DEB
MRINMOY DUTTA

MISS. SANTANA SARMA
BIMAL SARMAH

AMBAR BARKATAKI
MISS. NIZIFA KHANAM
MS. BARNALI MAHANTA
MIZAZUR R. BARBHUIYA
SANJAY ROY

IMTI LONGJEM

MISS. BIPASHA SARKAR
MISS. RINI SHARMA
SHAMIMA JAHAN
NILOUTPAL RAJKHOWA
R.K. DEV CHOUDHURY
SONITKR. SAIKIA

MISS. SEWALIKEOT

MS. MITALI MAHANTA
GAUTAM KR. SARMA
SHAHAB UD. MAZUMDAR
ABDUL MANNAF ‘
RAGHUNATHPD.ROY
NURMOHAMMOD SARKAR

SANTOSH JAIN ¢
SUNILKR. JAIN
DIPENJYOTIDUTTA
MRS. BANANI DAS
RAJESHKR. CHAYENGIA
MS. ASHA TEWARI

MRS. R. BORO BORAH
MISS. REKHA DEKA

MS. N. MEDHI KALITA
MANASH GARODIA
JAKIRUL I. BORBHUIYA
SUBIR BHATTACHARJEE
MS. DIPIKA BORGOHAIN
MRINALENDU CHOUDHURY
DHRUVAJYOTI PATHAK
KAUSHIK HAZARIKA

DILIP BARUAH (1)

MD. ABDUL MATLIB

RAJIB HAZARIKA
NABASHISH GOSWAMI
DEBASHISH BATTACHARYA
KUMUD CH. BORO
NARENDRA NATH JHA
RANDEEP SHARMA

A
’

\(\‘/ &

-MS. TAMANNA BORA

MRS. FARIDA BEGUM
NEELANJAN DEKA
DEVASHIS BARUAH

MS. MEETA DEY
TUSHARKT. RAJKUMAR
MISS. S. MADHURINECG
MRS. RUNUMI DAS

MISS. B. MAYA CHHETRI
MD. MASUD-UR-RAHMAN HAZARIKA
TAPAN CH. DAS (IIt)
SANJAY KR. CHAKRABORTY
MRS. D. BAISHYA (GOGOI)
MS. ANJU AHMED
ROBINKR. DUTTA

SHARIF UDDIN

MRIDUL KR DAS

MRS. CHANDANA SHOME
RITU PARNA HAZARIKA
ABHIJIT DAS

MS. KANCHAN NEWAR
HRISHIKESH DAS

PRABIN DAS

ANKUR BHUYAN

MRS. SHAHNAZ BEGUM
DEVA KR. DAS (ll) .
MS. ROUSHANARA CHOUDHURY
RABINDRA CH. PAUL

MS. M. BHATTACHARJEE
MS. NAVANITA BARUAH
UJJAL KR. GOSWAMI
MRINAL KT, NATH

DURGA P. MANDAL

MISS. NAMITA CHOUDHURY
DILIPKR. JAIN

MISS. [JUMONI THAKURIA
ARUN DEV CHOUDHURY
NAKUL KALITA

MS. MUNMUN B. SARMA
MISS. RANJUMONI NEWAR
MOIRANGTHEM G. SINGH
SANDIP BHATTACHARJEE
DEBASHISH SAIKIA
NANDAN SARKAR
SOFIQUR RAHMAN

UDAY J. SAIKIA

PANKAJ KR: DEKA

IMRAN H. LASKAR

MS. BANASHREE GOGOI
MISS. HIRAMONI DEKA
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ISWAR CH. GOGOI
MISS BIJOYA SIN\HV
MD. KURPAN AL
SAHIDUL H. SARKAR
GAUTAM SHARMA
MISS. ADITI BHATTACJARJEE
DHRUBA BANIA
GAUTAM CHAUDHURY
SATYABRAT DEV SARMA
MRS. NIRADA SEAL
NARAYAN D. BHUYAN
KULAJIT DAS
MD. ASLAM KHAN (1)
SAMIUL MUNIR
SANTANU GOSWAMI
NARAYAN SHARMA
MS. PANCHALI BRAHMA
MANISH NATH
MISS. REHNA BEGUM (if)
MS. RAJICHETRI
KISHOR KR. BHANSALI
DIBAKAR BORAH
'NARESH MARKANDA
MRS. MAITREYEE BORAH
JAYANTA KR. PARAJULI
BAPAN CHOWDHURY
UTPAL KR. KALITA
MS. APARAJITA SAIKIA
MRS. MEERA H. BORAH
DEBABRATA SAHA
MS. ANIMITA GOSWAM!
MS. MANOSHI SHARMA
MISS. SATYAWATEE KONWAR
MD. JAKIR H. KHAN '
BIJAN KR. MAHAJAN
ABHIJIT BHATTACHARJEE (1)
ARSHAD CHAUDHURY
PRANABKR. DAS
MS. MITALEE LAHKAR
KHANINDRA LAHKAR
MS. MANJU BORDOLOI
SUSHANTA S. BAROOAH
MS. S. HAZARIKA (BORA)
MD. ASLAM
PRANJAL DAS
MS. PANNA SHARMA
MS. MONALISA KONWAR
SANDI K. DEOR!
MS. M. CHAKRABORTY
DEBOJIT SENAPATI
RAJKUMART. SINGH
MS. B. GHOSH (SEN)
MS. TASFIA HUSSAIN
MRS. MEHBOOBA BEGUM
JAI KISHAN BAJAJ
MS. JAYAT| PURKAYASTHA
MS. PAREE GOGO! '

- A.M. BARBHUIYA

MISS. ARJUMANDA BHANU
MS. KANGKI BORKATAKI
BINOY PATHAK
NITYANANDA UPADHYAYA
SANJIT SHIL .

MS. JULIE MAHANTA

-MRS. MADHABI SAIKIA

MISS. BABITARANI  DAS
SANTANU KR. DAS '
MISS. DOLORINA PATHAK
SUBHRANGSU DHAR
PARAMA KUMAR GOGOI
MISS. GOPA SUTRADHAR  ~
IKBAL AHMED

SANJIB GOGOI

ABHIJIT BHATTACHARYA (llf)

SUDIPTO BHATTACHARJEE
PRAHLAD KR. BRAHMA
MS. JAGRITI RAJKUMARI
KUSH RAM BORA

MS. DEEPALI KALITA
DEEPAK BORA

DIPANKAR PD. BORAH
RAJESH KR. AGARWAL
MRS. SACHITRA BORA
SUJOY GOSWAMI

RINKU MAHANTA

JAIDEEP PURKAYASTHA
ZAKIRUL AHSAN

MISS. RINKI BISWAS

MISS. SHABNAM CHETTRY
MISS. MANASHI CHOUDHURY
SANTANU RAJ GOGOI
MISS. SHARMILA DAS
MRS. RUPREKHA DAS

MS. ARPITA PAUL

JOY DAS v
DHRUPAD KASHYAP DAS
MS. SARMISTHA BARUA
MRS. PRANITA PATHAK
MS. MOUSHUMI DAS

MS. BULIE SARMAH

MS. NANDIN! MUKHARJEE
NEERAJANAND
GITARTHA PATHAK _
SANKAR P. BHATTACHARJEE
MD. KOHINOOR ISLAM
SYED MUSFIQUR RAHMAN
PUSPENDRA KR. MEDHI
SANJIBKR. SINGHA

MISS. NILAKSHI GOSWAMI
MISS. MANISHA SHARMA
GAUTAM RAHUL

MS. ANITA VERMA
TONGPOK PONGENER
ANIL GOHAIN

MISS. ANUJITA BORA
SANJAY KR. SINGH
SANJIB BARUAH

MISS. SOBHANA SAIKIA
MISS. MOON BARUAH
BRIJESH SHARMA

- MISS. RAKHI PATHAK

RATAN CH. DAS

NABAJIT NARZARY
SAFIQULHUSSAIN
NASIRUDDIN :
MS. N. M. BORDOLOI (BORA
PRAKASH KR. BOTHRA
BIJOY CHETIA

SUBHAJIT BANIK

' SAHADEV DAS

DR K. UDDIN AHMED

MD. A. Q. AKANDA _
PRADIP KR. AGARWALA
MD. FARID U. BARBHUIYA -
MISS. NIYATI KALITA

MRS. SADHANA KALITA
ARUP GOSWAMi (Il)

MS. ARUNDHATI BORA

MS. RITAMANI GOSWAMI
SHUROT ZAMAL SHEIKH
SUMAN CHETIA

ALAKESH DEV SARMAH
RANJIT KR. GOSWAMI
JAKIR HUSSAIN SAIKIA
BHUPEN CH. PEGU
KUNTAL SHARMA PATHAK
DEEPAK KEJRIWAL

MISS. AMI SAIKIA

.

MRS. RUBI G. GOHAIN BARUAH
MISS. JOYATI PAUL

MISS. ANOWARA MAZUMDAR
MISS. MADHUSMITA BAISHYA
ABHIJITDAS - :
BIJOY KR. DAS:

JAHURUL ISLAM

MISS. GITUMANI DEKA

MS. HIRANYAMAYEE BARUA
MD. JEHIRUL 1. AHMED

MS. PRTIBHA DEKA

MRS. S. BORPATRA GOHAIN

© MRS.MANASIDAS

SYED S. FAROOQUE -~
PARANGAMN. GOSWAM|
ANOWARHUSSAIN
ADITYA HAZARIKA -
SHIMANTANEOGI

RUPAK DHAR

" . TAPASDHAR -

RAJA JOY PHOOKAN
MANOJ KR. SHARMA ()
ROUSHANLAL

MD. ROFIQUL ALOM

MISS. PRANATI DAS

RATUL DAS

MISS. BAGMITA SARMA

MISS. P.R. MAHANTA
SANTANU BORTHAKUR

MISS. MITALI BHUYAN

MISS. SABINA YASMIN
KISHOREKR.HAZARIKA
MOYNUL H. CHOUDHURY (2)
JONAB ALI AHMED

BHASKAR NATH

_ ALIN SARMA

KULA PD. GOGOI
H. M. A. MANNAN LASKAR
BIBHASH PATHAK ‘
MD. JYOTSHNAALI
JITUBORAH. .

MISS BABITA DAS (II)

MISS RUNMANI DEKA

MISS MURCHANA SARMA
ASHOK KR. BORA

RANJAN KR. BHARALI
BIJAY KRISHNA SEN:

MISS MEDHA LILA GOPE -
DRN.G. GOSWAMI
KASHEM BHUYAN

MISS LIYANA RAHMAN
M. U. MONDAL

MISS PARUL DAS
JAYABRATA SINHA

MISS BIJAYA HAZARIKA

MISS SUMITA CHOUDHURY
DEBAJIT BARUAH

MISS DIPANJANA NANDI
ABDUL KASHIM TALUKDAR
BIKASH SARAF

MS. AMVALIKA MEDHI

BABUL KUMAR DAIMARI
MISS IVALINA DEKA

SANJIB GOSWAMI
SABYASACHI P. CHOUDHURY
DEBA KUMAR BORDOLOI
MANINDRA CHANDRA DAS
MUL HOQUE AHMED

. BATUKRISHNA BORAH .
MISS BANDITADEY

MISS JULIGOGO!

MS. V. N. LASKAR
MISS RANJITA VERMA
HARINARAYAN SARMA

MISS DIPANJALI DEKA ©
MD. ALAM GEER

NURISLAM

BABUL DEKA

AJOY KR. PHUKAN

ATAL TEWARI

MISS WAHEEDA REHMAN

N. UNNIK. NAIR

. NABADIP BAROOAH

J. A. HASSAN

MISS SANGEETA SARKAR
ANJAN KR. DAS

MISS JAYA GHANDA

NITESH BHATRA

MISS DOROTHY ROY

MS. ARPANA BORAH PHUKAN
MISS LIPIKA TALUKDAR

MISS MEGHAL! DEHINGIA
MISS RIMLY BARUAH

MS. BIPASHA DAS

MS. PRANITA DAS

ABHIJEET KR. BARUAH
SULTAN AHMED '

MISS BARNALI BARUAH

MRS. M. MAZUMDER DEB

MS. PANKAJA UPADHYAY
THANESWAR SARMA

ASHIM TALUKDAR

ABIDALI

MS. SIMA GUPTA

D.N. BHATTACHARYYA

MISS SUDAKSHINA KHANIKAR
ASHIMANTA GOSWAMI

ANIL SHARMA BHATRA
K.R.PATGIR! '
DEBENDRA SAHARIA

RAJIB SARMA

MUSTAFA JAMAL QUADIR
MISS MANASKANTA BARUAH
MISS KAVITA K. JAIN

TAPAN RANJAN DAS

TRIDIB KALITA

MS. MAMONI ROY

SAIDUL ISLAM

MS. SHAMIMA BEGUM
DIPANKAR BAGCHI

SHYAMAL AICH |

MS. KANIKA SINGHA
JAGADISH CH. GOGO!I

MISS SWARNALI S, CHOUDHURY
HARIBRATA CHANDA

MUKUT CH. BHATTA

SUJITKR. ROY

RAJU GOSWAMI

NANIG. KUNDU

SHEKHAR CHAKRABORTY

OM P. AGARWAL

RANABRATA BANERJEE

MS. SUMITRA SARMA

MRS. BANDANA DEKA

TARUN BORA

MOTI RAJ ADHIKARI

MISS SABBINA YASMIN
BISWAJIT BURAGOHAIN

MRS. BOBY G. BURAGOHAIN
MISS SANGEETA BURAGOHAIN
NEEL KAMAL DEV NATH

MISS DIPANNITA CHAKRABORTY

" NAZMUL |. MAZARBHUIYA

PRASANTA HAZARIKA
MS. NAZNEEN AHMED
RIYAJUDDIN ANSARI
SOURAV SHARMA

MS. SIMA RANIDEY
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S

MS. SWARNALATA GOSWAMI
MAINUL H. BARBHUYAN
MUKT! RAM LASKAR

MISS BINITA BARUAH
RAFICUL ISLAM (1))

MISS KAMALA SINGHA
MISS ANUPAMA ROY
BISWAJIT CHAKRABORTY
MD. RAFIKUL ISLAM (111
BINODAN TALUKDAR
MISS MINERVA BARTHAKUR
MISS NITUHAWELIA
RAHUL BEZBARUAH
ABUNASERUDDIN AHMED
SUMITDAS
SANACHOWBA SINGHA
YUNUSHAHMED '
MISS RITA DEVI

N. ANIX SINGH

BANDAN KR. KAR
BIKRAM MALAKAR

LALIT KR. MINDA
MD.FAJLEY K.R. AHMED
AMZAD HUSSAIN *
PHANINDRA KALITA
JTENPAYENG

" MS. KABERIDEKA

PRADIP KR. KALITA (Il)
SANTANU BORA

KARABI KALITA

MISS MANIKA CHOUDHURY
MISS RUMA DAS

RAFIQUL ISLAM (IV)
MASTER SHELIM

MRS. SUNITIKALITA

MD. NEKIBUDDIN AHMED
RAJIBBORPUJARI

DIGANTA BARMAN

SAMIR DA

ABDUL HASHEM KHANDAKER
DR TILOK DASGUPTA
ASHIM KUAMR BARUAH
SANJAY SINGH

PRATIM KR. CHAKRABORTY
MOHD. INAM UDDIN
NEELOTPAL DEKA

MS. RUBINA SULTANA
PARSWAJYOTI DAS NAIR
MS. AYESHA SIDDIKA

MS. BHARATIMUKHERJEE
MS. MALABIKA P. GOGOI
SRAVAN KR. TALUKDAR
HIFZUL1. CHOUDHURY
SUSHANTA DAS

Received from the éxecutant,

satisfied and acoepted me/us in the case
fwmtw\ |@XA 'b‘f’l'”' ©
A

vocate

AMIT JALLAN
ISTIAQUE ALAM

RAJIB CHAKRAVORTY
LASHMIN. DIHINGIA
RAKESH DUBEY
DEVJYOTI CHOUDHURY
PRIYANKU SUNDI
SUBRATA NATH (If)

MISS GITY KALITA
ROSHAN MALOO (JAIN)
MS.ONTIMA SHARMA
TAPAN ROY

MOINUL HOQUE ANSARY
MD. RAHMAT ALI (It)
MISS MARY GOGOI
IDRISH CHOUDHURY :
MS. MINAKSHI BHATTACHARJEE
JYOTIRMOY PATOWARY
SHEELADITYA ’
MADHURYA MAHANTA
MISS SHEHNAZ RASUL
RASIDUL HUSSAIN

MISS ANJANA SINGHA
MD. ABUBAKKAR SIDDIQUE
ABDUL AWAL
SOHELALIM

JAHID M. A. CHOUDHURY
MISS JULFIYA BEGUM
MD. HOSNUL HOQUE
TRIDIB BAIDYA

SANTANU KR. SARKAR
PRASANTA S. DEKA

MS. BINITA SWARGIARY
MISS SNIGDHA DAS
ATANU GANGULY
BHARGAV SARMA
TALAT H. HAZARIKA
DIPAYAN DUTTA
GHANASHYAM DAS
NAYANJYOTIMEDHI

MS. MOON MOON LASKAR
DILIPDEY

MANOJ KR. SARMA ()
MRS. JENNIFER ZAMAN
GURVINDER SINGH SODHI
MD. GIASH UDDIN

(6)

NAYAN JT. SARMA

RITU BARNA DEKA

MS. MOMITA BARAH

MISS LIPIKA DEVI

RITURAJ BISWAS

MISS SEEMA CHAKRAVORTY
SATYAJITK. S. THAKUR
DRMATIUR RAHMAN

MRS. P. DUTTA BUJARBARUAH
AMAL KALITA

MS. MANJU AGARWALA
MOBARAQUE HUSSAIN
PURBADRHBANERJEE

MRS. C. BARUAH TALUKDAR
ZAKIR HUSSAIN
MAZHARUL ISLAM

MRIDUL KR. BORAH

MRS. NANDITA NATH

MISS KALPANA TALUKDAR
BHUPENKUMAR

MS. MITALI GOGOI

MISS RULI BARUAH
DIGBIJOY MANDAL
SANTANU PARASHAR

MS. MRINALEE BHUYAN
SWAPAN KUMAR DAS

MS. ALPANA SAIKIA

MISS NASHREEN AHMED
MISS NILAKSHI BARMAN
SAIKH MD. A. PAHLAVI
SHAH NEWAJ AHMED

MRS. ABHINANDITA CHAKRABARTY
MRS. NIBEDITA SARMAH
MANASH HALO!

MISS SUSMITA KANUNGOE
MS. TEENA SHARMA

MS. MANISHA SARMAH
MISS BIJU RANI KALITA
MISS BARASHA DAS
SAMUDRAGUPTA DUTTA
MISS KABITA GOSWAMI
RAJEEB KALITA

TRIDEEP BARUAH

MS. AFSANA IRFAN

MRS. DIKSHA H. BAROOWA

TILAK R. SARMA ;
MD. BAHARUL ISLAM (If)
MOHENDRA DEKA v
MRS.B.DAS SARKAR © ©
JONEKR. SENAPATI

IFTIQUER RAFIQUE

I.A. SHEIKH

MISS ELAKSHI DEKA

MD. ABDUL A. ALAMGIR
KAMAL K. GOSWAMI
BHASKAR JT. DAS

BIBEKA NANDA GOGOI
DHRUBOJYOTI CHAKRABORTY
MS. ARUNDHUTI BARUAH
ARUNANGSHU DHAR

MS. SHABANA A, CHOWDHURY
TAPAN RANJAN DEURI

MANQJ KR. SARMA (lli)
MRIDUPAWAN GOSWAMI
AMLAN SARMA

MS. MADHURIMA DUTTA

AMIT GOYAL

DEBASISH SINGHA

YADAY P. DAS

JAGAT CH. BORAH
ANGSHUMAN SARMA

MS. TINKU SOM

MD. IMRUL HASSAN

MS. APARAJITA BHUYAN
BHUPEN SARMA

BISHWAJYOTI PATHAK

AZIMH. LASKAR

MRS. SUNITA MEDHI CHOUDHURY
RANJAN KR. SAIKIA

MS. ANJU AGARWAL

MS. JULIE BEGUM

RUPAM SARMA __—
K. ENATOLI SEMA

JASHADHIR DAS

KAJIMUL H. BARUAH

MRS. DAISY B. GOGO!

UJJWALKR. DAS

DIGANTA SARMA

PARTHIV K. GOSWAMI

MS. PRITI REKHA BARUAH

MS. TRIPTI PATOWARY MS. MANIKA DAS

MS. JULIANA RAHMAN KRISHNAKT. DAS MRS. CHINOO ROY SARKAR

MUSTAKIM RAHMAN NAYAN MONI HAZARIKA MS. USHA DAS

PRANJAL BORTHAKUR ZAKIRHUSSAIN (it) MS. BIJITA SARMA

BIPULKR. DAS ABDUS S. AKAND MD. SHAFIQUE KHAN

ASHOK KR. BORAH (2) MRS. SABINA YESMIN (Il SAMEER AHMED

MISS PALLAVI TALUKDAR MRIDUL MAHANTA BIKASHK JAIN

INDRAJEET SHARMA MRS. SONGITA MAHANTA '

SUKUMAR SARMA ABDUL GONI
)

IS, evsssesaeanes will lead Apd Accepted ‘
v
Advocate Advocate
And Accepted And Accepted
Advocate

Advocate
\/ / e \/\
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NTRAL ADMINISTRATIVTE
TRIBUNAL GUWAHATI BENCH,
GUWAHATI

- -~

O.ANO. 5472006

SHRI TARAPADA KUMAR DAS
-VS$-

uor & OTHERS

Written statement on behalfl of the respondent No 1, 2 and 3.

The respondent NO. 1, 2 and 3 most res fully beg to state as under
1. . That they have gone through the aforesaid O.A. and understood the content
theremn.
2.1 That in reply to the statement made in para 44 the respondents beg to
state (at Sei Tacapada K. Das, was posted as Hamal in scale of Rs. 740940/
- under Chief Medical Director/Maligaon wef 16.11.88 vide chief Medical
Director (Personal) l’Ma!i@on’s office order No. E/283/140/14/Pt Il (Med) dt
18888 wef 16 11 88... _‘ f"‘"‘ S N

res;mmlaﬁsalwbegmmﬁmtapphmmhadmmesdmnﬁm

Gr. D. to Gr. C against 331/3 D.P. Quota, written test held on 5.8.94 for the

“post of Jr Clerk G. He qualified in the written test held on 5.8.94 vide General

Manager (personal) / Maligaon’s memorandam No. E/283/ 54 pt Xill (0) d1. 8.11.94
and appeared in the viva-vece test fixed on 16/01/95. In this selection Sn Tarapada
Kr. Das was not empaneled for the post of Jr. Clerk/G in Scale Rs. 3050-4590/
- as he was M as per General Manager Personal/Maligaon’s

Memorandin No E230/1 (Med) dt 24/25.0495.
. e S Ry

22  That m reply to the statemmtmadeinpam&Smemspmdmtbegm

4
cer (1

gaon

N.F. Ra”way, Mali
Guwahati.11

by.Chietf Personneg] Offi

(For Be. ﬁu&\,\nm&\‘)

" SN .TM‘

£ilad \oﬂ Yra vespoaliny
Adcacule

o .

state that applicant Sri Tarapada Kr. Das again appeared in the selection for Jr.

Clerk/ G mn scale Rs. 3050—459\0/— both iin_. written test and wiva-vooe ‘st on

22052001 and 14. 062001 respectively. and in this selection also he was not

empaneled as he was not found suitable for the post vide Getieral Managers
W

(personalyMaligaons Meameranduw No. E/2304 (Med) di. }M




\
R>

|
e
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23 That in reply to the statement made in para 4.6 the respondent beg to state
that selection for the post of Jr. Clerk (G) in scale Rs. 3050-4590/- agaimst
33"/, % D.P. quota from Gr.D to Gr. C is conducted to select the suitable candidates
for promotion by competitive cxaminaﬁo;n and the candidate who secure 60% marks
both in professional abﬂily as well as in aggregate are recommended for
emﬂehnent for promotion as per seniority by a nominated selection committee
co{mstmg of 3 officers. As such, appearing in the viv-voce test being qualified
- in the written examination does not guarantee a candidate for empannelment for !
prospotion. The candidate has to secure 60% marks both ih professional ability
as well as in aggrigate and cover the seniority position to the extent of availability
‘of unreserved/ reserved post for which the sclection is conducted. In the sclection,

dispensed with we.f. 07/08/03 as per Railway Board’s letter No. E (NG) 1/2000/
PM1/41 date 7.82003) and service Mds are the main criteria of the selection
for empanclment of the candidate to the next higher gade. Subsequently the
procedure for holding selection for promotion from Gr. D to or C post has been

changed vide Railway Board's letter No. E (NG)1-2003/CFP/2 dated 22.92003

according to which the selections are to be conducted by holding written test

without viva-voce test. Accordingly the selection are finailised by written test and

Record of Service of 85 and 15 marks respectively

Copy of the Raihvay Boards letter dated 7.8 2003
and 2292003 are enclosed as ANNEXURE-A

and B respectively,

24 That in reply fo statement made in para 4.7 respondent beg to state that
N\ \

selection was conducted in the year 2005 for filling up the post of junior clerk

(G) agamst 33.1/; % departmental promotion quota spzcifyaﬁné one post wiwreserved
and one post for S.C from the post of Hamal, Peon, Record Soster Vide Notification *

No. PI230/T(MED) dated 9.12.2004. But the said sefection conducted in 2005

was treated as cancelled due to procedural lapse vide General Manager (Personal )/
Maligaon’s letter No. E230/2 " (Med) dt. 6.52005 and 13/1507.2005.

T ———

URY

Dy. Chief Personne] Officer

t
l
the semior candidates qualified both in written as well as viva-voce test (now ]

()

N.F. Railway, Maligaon -

rpt ot s

Cre
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Chief Personne! Officer (
N.F. Railway, Maligaon
Quwahalti.11

25 That in reply to the statement made in Para 4.8, 4.9 respondents beg to
state that a nofification for holding selection of 02 posts (UR-1 &' SC-1) of I
Clesk/G m scale 3050-4590/- against 33"/, % DP Quota from GrD to Gr.C was
issued vide General Manager (Personal) Maligaon’s letier No. E/230/I(Med) dt.
5.8.2005. Option were called for from Gr.D. staff under Chief Modical Director

by

& Madical Director/Central Hospital/Maligaon from Grades i.c. Peon (2550-3200),
Jdr Peon (2610-3540), R/Sarter (2650-4000), Farash (2610-3540) & Hamals (2550-

- 3200). Accordingly selection was conducted and finalised vide General Manager
(PersonalyMaligaon’s lettes No. E/230/2 Med dt. 12/14-12-2005 in which 02
candidates viz Sri Ganesh Ram (SC), St Record Sorter under Medical - Director
/Central Hospital/Maligaon and Rajkumar Das (SC) Jdr. Peon under Chief Medical
Director were found stutable and e:;'.rmneled for the post of Jr. Clerk in scale (3050-
4590). ‘

26 That m reply to the statement made 'in para 4.9 respondent beg 1o state
 that Tarapada Ke Das working as Hamal and 5 other Gr.D staff working under
Chief Medical Director/ Central Hospital/ Matigaon opted to appeared in the written '
test on 26.92005. Amongst them 2 (two) candidate were empaneled. While :.
recommending sustable candsdate Siv Ganesh Ram (SC), Sr. Record, under Medical
Directos! Central Hospital Maligaon, being, the sesior most was considered for
UR post and Sri Raj Kumar Das (SC) Jdr Peon under Chief Medical Director/

Maligaon was considered against SC post in_tenms of Railway Boards (letter No. 9
99-E (SCI25/13 dt 20/6/2003. and Jetter dated 22/9/2005. Name of all the / !
mndidaﬁwammedinthemﬂtgs}amarmngpdiumdcrofﬂmirwnioﬁlyas

. under.

A1 $ri Ganesh Ram (SCU, St. Record Sorter X

a\\xﬁ- .Sﬁ"m,pasmk),nman@ S NS Q’%

%
3. S Churen Ch. Boro (ST), Recosd Sorter p@p Qgigi; &;M
W

. / . b ‘

M"A.’ Raj Kumar Das (SC), Jdr. Peon . w\q
5. Sri Subhash Chanda (UR), Hamal QO”

= 6.  Sti Paresh Boro (ST), Jdr Peon. O /‘< UK

! [‘\J\ .

1 » @,o/«

27. Yhat in reply {o statement made in para 4.10 respondents most respectfully

beg to stzic that about mreniioned selection as mentioned in para 2.6 was conducted




N.F. Railway, Maligaon

—4 - v 2P

YW oo

T

< o

6 3

and finalised as per lasd down procedures of the selection and as such there g’
a.

is not question of reviewing the said selection. 3
: o

£

28 That in reply to statements made in pam 5.1 and 52 the respondents
beg to state that selection for the above mentioned posts was conducted as per
the procedures laid down in Railway Boards letter No. 7.8.2003 as mentioned

above.

s per the Raifway Boards leﬂcr No. 20.6.2003 in relation to post SCI’ }
ST candidates who are sclected by applymg s the g general standard and whose names | , -

e

i the sclection list/penal appear within the number of UR. Vacancies are to | /
beﬁeaﬁedasseﬂeﬁedasmﬂnewownManéadjmdagamstmm

post. As such the selection finalized om 12/14-12-2005 is i %

P S

29  That in reply to the statement made in para 5.3 respondent beg to state |

that Sri Tarapada Kr. Das Hamal in junior o Soi Ganesh Ram, St Record Sorter
amongst the 6 (six) optees appeared in the selection Sri Ganesh Ram is workang

in scale. Rs 2750-4400/- where as applicant Shri Tarapad Kr. Das is working
in scale Rs. 2550-3200. Employee working in_higher grade will rank senior to |

employecs working in lower scale. There fore Sni Genesh Ram s sewor (o S ;

Tarapad Kr. Das.

210 That m reply to statement made in para 5.5 the respondents beg to state
that there is no. whimsical action of the administration as selection was

 conducted and finalised as per laid down procedure.

2310 That i reply to statement made in para 6 the respondent beg to state . )
that Sri Tarapada Kr. Das has not submitied any appeal to the administration =~
as per the record.

3. That in the facts and circumstances cxplained above the application

deserves to be dismussed with cost.

Guwahati 11
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b
VERIFICATION
I Mr. R‘%W\X ....................................................... , aged
about... A \..... .years working as ... y..eFo /16 do
hereby verify that the statements made in paragraph 1 to ...... are truc to my

knowledge belif. 1 have not suppressed any material facts.

Place: Maligao™ Czﬁﬁ%’w Tlob,

Date: \9 % 06 Signature.

by,Chief Personnel Officer (Hg)
N.F. Railway, Maligaon
Guwanati.11
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< While ! the ob;ectwe type queatxons Yost héld Ag part of\stalochon fforss
promouon to.all selection posts; will be retamed 1he concept of negahve markmg
. for wrong an.,wers o 1ha objectgve 1ypa qu\ stxons ao'mtmduced vide! ACS No 130

ety 2l
o &l r ‘!}-J'}HKQ
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' 3 1 vhsa corollary to ehmmanon of vwa voce m th( departmenml selecllqns tho followmg i
i demsmns have also been takenz. - ! ”"‘S" Sy

?c!as sified as seleohon mcludmgthe posts for"whlch‘preo‘ iy ohl
'.part of the se!ectxon

15 marks httherto allotted toviva vOGe in lhe solechomvvhnch con.alstedof both

~wr;tt n test and viva voce test, will now. be added-to wntten tes
otal-marks* allotted ‘o yiritten . test . for assessing’ profeésﬁnqné[wagl_ ’
.candldates shall be'50 (both i Cases. where presently wrltten :and a 69@ gr only ~
viva voce form part of the seléction) excent in ‘the casg of aeiectlon_ t0:posts' in i,
cétegones of * Teachers, Law" prISLAMS Phyalolnerapssts cand ,elephone, :
Operators for. which the exnsung dx:,trlbut:on of marks namety;

ahd 15 for vi iva vace wdl contmue to be in force

\

AT A the remammg:procedu:e pmgcnbed for holdmg
e :,S_elefﬁ n Boards will remain UnaltEred s~

. 5 A'cix;jrdmgly, the lndnan Ranlway Esl’}bhshmc,ntManual Volumelﬁ
¥ perACS No ; p
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T li) For the GXIQUHQ oub para (c) as ﬂ’OdlﬂOd wdc ACS No¥130 issue

I Tt ot 4 214 A AN Ao\ @ W et ... W

INDIAN RAILWAY E:STABL&SHMF NT MAHUAL
VOL l (1989 EDl } lON) .

‘Selection: post shall be i lled by a posmve act of selection. made: :
’! Bbards. from amongst 'the staff_ eligible for “salection. T ho\povitiva’?act of
) véelection shall consist of only written test 10 assess the professmnai abll;ty of s
i ’“the candidates, for which féasonable advance nofice should ba sent; except '“
iz lthe case of sclbcnon for promotlon to poslg in the categonesf fTeachers.“Law
¥ AsS x.ﬁants, Physiotherapists and Telephone. Operators 'wimxe}the posnﬁve act
i7.-of selection shall consist of both writlen test and viva-voce. teub TI’hP ‘staff i m the.
mmediate lower grade with a minimum of two years semce m't at grade nly,
will ¢ -eligible for promohon ‘unless a'longer. length: of"so \
oK rade’ has:been’ shpulated as a : condition “of, eligibili ¢
‘”parhcular category.” "The semce 1or this* purpose mcludo
enderéd on -ad. hoc ihasls: foliowed by regular: service; wnthou
‘condition of two - years. service’ »should. stand ,,fulr lled:. at. the’tinle o{,“ Al
jpromonon ‘and riat necessanly ‘at the stage ‘of considemhon i ik bx g{t{ﬁwﬂthg Y

: l’above rule, a junior.is eligible: fo“'promotnon hIS semor ,[ao v(nl[' 9 ol '
uch. promonon even’ though he‘mightt not have put ina S
"years or more, (uf shpuiated in pam( ulhr category in the 1owe“"grade),

Delete sub para (ee) as;separated from the orig inal ‘sub-
ssued g_ndex the Mml,.hys letter No E(NG)!

' 26 ? 1999

h
cteynitis b
""“c"f Y

) v " P [ '}‘ "I";,~ p 2
% T u-
In the eXISUnQ sub para (h) as modif ed vndc ACS No 40 lssu:,d g‘fmde
- theword:

" Ministry's  letter NoE(NG)l 2000.PM1/41 dated 8320024;
followmg . RO e e ‘

<
g /\ ua, p' ’
2 i é« Ap..con
AR

&;--A
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- ln'the Wntten test held ag part of .he selecuon for promoﬁonﬂo ihe
hlghest grade selectron post ina category, nbjectwe type quesnons should be?

i E;. .-l‘he provustons at ()‘.above wiII b} applrcable‘to ,selectlons ln
departments exceptAccounts Depanmenl’ ; 7

Y L a hets 7 ,‘,,‘ ¥
-.'"F'or“tﬁé‘ P tmg Note (i) below sut}para (9) a5 mod;frcd vrde ACS _No 66
rssued under the Nmrstrys letter No Ef(. QS)I 98/PM]\}11;dated 161‘i 1998

h

bstlt I the foilowrng

|\|

.g.* .
i 'Candldates must obtam a mrnrmum of bd s marks in profcssronal -ability and:
" '60% ‘miarks of the ‘aggregate for being placed 'on the panel.” In a few cases:
! -~-_vrm=re boJr writtén and oral tests are held for: ad)udgmg the prnfesslonal‘ablhty :
e the wntten tést should not be' of less than 35 marks and the candidates!mist;
eéure’ 60% marks in written test for the purpose of bcmg called in wvé-voce'
est; “‘Provrded that : :6u%of the. total of the-marks prescribdd: for,‘wntten
‘examination”and for semonty wr!l also- be the basis. for calling candlddtes
n’ra—voce test: instead of 60% of: the mark for the ‘written’ exammaﬂon-ron
mark eniority being awarded on ‘noticnal -basis: ﬁ}.However houl
pecrﬁcalty made: claar to them that they are bemg calied for- mter\new Dased:
Son. the marks for Seniority awarded ‘on’notioral basrs and that empan ’éntﬁ'i
A R O b8 subject to.their securing 60% marks in,the |
RN . and iva v e{e..t)and 6 ain thd aggmgqt«a

g . ', \\x

Fof.the exrshng entries agamst Item (1)'of te tabte at the end of clause (i).of %
-SUb-parai(:j-y.as modified vide ACS No 66 issued under.the Ministry's !ettqu‘»
iNoE(NG)/I 08/PM1/11 dated 16.11.1998; substitute’ the - fonnwrng .under the:

Maxrmum Marks\Y and Qualrfyrng Tark:

rks:

T ln 3 few cases where boUr wnuen test and vrva voce test are heldito#asseﬂ‘
AU : the professronal abr!rty of the: candrdates “all those” who .,ecure not 4es :
FREN 0% marrs in the wntten test should be callcd for vrva-vorr\ fes t" <V

A ‘.r:-'ff.‘ M ',' ‘.R “ : "i '.‘,V‘ |~ ‘“
(Amhonty' Mmu‘y of Ra"ways éter No, E(NG)I ?OOOIPM1/41
03):

o dt.07.08.03

R L LR
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' : '.' B
. whn are selectcd by app ¥ m; the 3()1(): al 13 ndmd .md whow nnme*’ in rhc Select ¢ e
U list/ panel appc.\r wnllnn the ndmber of unresery ed v ancies .nc to] hc bmlod a:s.;e:' . R

1emammg four reserved vacancies, whethiir se}Lcled on geneml stanc axe

&
N e . Gy
Rk mnv any; 1elaxanon/mn\ossion wﬂl lw .mlwl iy own mcl lt mnuﬂd '

b’i 161 ""v"" R L
. selected oni’ their own merit. For eXample, - suppose’ lJ\(‘l(‘ arcm.‘io tal+o }'JO;«H,.
sw\nmes”fof which a' panel/select list}is to] be: pmpared :Outi ;‘lwm §35 "

ik N}‘J“' x"‘.” .

¥ acangies’ are urweserved and four ar¢ reseived for ‘a(‘s/bTb ’Fhs _sixgczm(hdates e
L, . o,

in the select hst/ panel who have been select ed bv applying tho £ .n('m) andmd-
will: be ad;uated agains! unreserved.vaca cies nrcspc‘,uve of tth

‘hfy or some of them belong 16 6C or ST up‘l( gory. SC/HT mnd;dntes‘sej “égc

piving :rclnxahons/ concessions ns per existing inistr uctions on. ilw aubject,{. sr]ial
l(wnd;usmd,agamsl res m'od \ummu(.s mmlmb, in; y.\t.c t,{ W" is] e’v ;
‘ are '«:nsor en ‘ugh Lo Dc'. '1t 1ix>\';ilu‘é$
W »B. 'vacangies and” are inclnded. i the” 1\11101 / oTerHontLEL sy

" 3 3‘4:4{.

J‘v‘"- n)n(:.,. . L v

~A

.Lc"l 1"

’ A Tha' clanﬁcahonu j -aued v1de Bomd & Ief oy No 07— (.‘t:.("fx')f/b.}'i o
% "&000 1999 are’ supessede 1 by “Board's ltler of lev en number. daicd ()
The prmuples lnid-down vide Board's letter' of even. numbe} dﬂﬁd

% should, be.zrmde apphcable m all the pwmohons hcld dfter its 1§‘;

)
1 M
BB

ES)17 ";1’7Pohcy

LY

'I-""i _,r e j
- Rai ways.ufervence No P(E
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CLNLRAL MANAGF‘

”."cy/m,c (M(Cqm)/MLC AGi/glE;g L 3
PHoDs $URMsY, ADRMS, Sxe 3 o
:ﬁﬁ DACE, CW/"“BQ“uf“’géNSﬁ’é)?ﬁ”s :
* a Manager), A o DM :
ﬁﬂfmsr .DPQ,RNY’; osn/nm.nm/p?mf , :
Dy, CE. nr.me/MLG,m DEN/MLG .0 - Lu
BYL.CSTR RB/MW /MLG, DY, CAe/Cash &; Pay/l S
ST ALY Non.: nivi&‘ionah'ﬁe& Units, . p( &
-“przm,AmJ All ‘SPOs & APOS of Brmch
: ,Gsmmmur Nmru AL :CTREA* thoncum a.

{

' -Sub: Res QWdti@" An pr@mti ezut.m

of. S’.’:/Jl‘ can.di,ektou'_;

' amé
r 'W B
Tottar’ Nos 9 96E (X

3 k i
A Ce Y o f Railway B@ard"u‘ . N
Jy2 5/13 Naw...Delhf, dated. 20/6/&3., on” the nbmre‘.‘, uhjgct 18‘
ferwardea for mf.axmauen and ‘gud. danco’ Moaueom’rho B
sletter mentioncd ungcor: re ference inztheir preaé‘at“iq
S Was circul gtod Wige Lhis meicc Jcttcar Nm. /
Pt...II alated 17/9/ = ‘

. vandi¢

. resery,
B .roster

‘ W ' S  LAKRA ")'
.y " sm/RP .
NCONIRY ' MALIC‘IDN
- ~:£ . . o B R -,- it
. P MR 2k
. (Capy af R1y, p Ba' s letter '\To. 99- (scr) 1/2.)/13
/‘ Sub; Reservation ; in p:omot!ou- '1 reatment of § (/‘il e.‘nnd:’datca R
ST SRV promou‘d on their uwn ment ' ' ' Y
- <o ' As L i
2 . ““Ref: . R.ulway Board's letter No. 99 B(SCF)I/N/IJ umod op' 08, zooz >
' I ; ';:'. ‘
. Some of the Zonal I\EilleVb lmve 1.\1«.(‘(1 doubts!
Above

quoted letter and soup

ates . aPpointed by
nhon or. rclnxnhon o

u‘pmd!m* Pt (1) of the P
It a calegorical dmuualmn 45 10 how the SC/ST C

Promotion on their .own mcul and not owing, - tong ‘
f «imxhﬁmhom 19 to bc nd)?

xstcd in ch post.’bnsedt T
Sie : : R T X e
y J . !
. : ¢
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ANNE)" URE

y '.’The GS/\!s: WU IR, ATSCTE
il

L Non-divimomh seld Undty {y Dy $Ci2/Drrl inu/HY.-h :

‘nérevith' for information gnd necossary actlon pleage.: DG

T R ]
.

R

Ne Fa’ Railwayu

Offj @ of,"Lhe‘ fod
uc‘nerak I’Ianqgcr(?)
_ Maligaon Gau!mti-

v'v ,v, A

D'\Led / «10«2005.

'!IIVILG (m/cow/uLc, AGv/MLG

" ALL: PHODs ; DR s, ADX's, Sr.oﬁo, DPOS, DM,

<M AB R, DBUS LA/ NBUS, DS ;

'dl ‘r\-t‘ b“an’]“(' My Sy l.:(D) 1,‘\)41\1"[,»3"\0/ WJE D

xm/omw.or. AL/ e Dy O3 lu\l‘C]/“(nv
CSI"(M J7ELG, D \'~..\"/L~;1' i ..._‘y/ah.u)
“SPOs& :uJJ*n 2. 8pgnen/aly. . Lo

RS Hl’:\n'q\.’.’\/ AL‘I- ) e

Cgubie Procedurc for holdl )w» ,anct;L\m'Lo M

N o oep \“

prorotion from- Groug,’ u' (Lo, Group, ‘;»’.M"‘;M{
. W fioh) m

ity

f.’*' i,

L op

LY
TOTE ~w.oo3/¢f‘ /27,

opy. of n‘ulway Bo_rd‘" 3 :
*ul*dvbﬂ A% “{.:o rwanle (1
W

UO"‘(!"". Ma.165/2003) on th abova “'L.I e

N »tu, pH A8 reférred to Sn ihelr ufl"‘l‘f)'t Jector vere (,U‘wl" ;

!Gn">ooo,m1/m a7 .8«005
e pr e . 4 “hy,
SUIGHSR000/i /0 43,27, 805, EES- 1+00 /’uu/()PijV\u)dt
‘-w\u):/%/c PP/AT AL 10410 mom_ L‘P"-lh.’/rm/ 90/1 m Vi (CJ

'( 'A. He--Roy &t
Dl sPo(tiey) %00
- tor :G’:-mer' 1 M.mnn,v

[

il

\(Qy’ .U\l S l(_ 'Ll ]_" YQ.).; N‘(‘)""\_OU)/(‘ ,‘)?/
iProccdurc for, hol(lmg seléctions for promo) i 4
Group ‘D’ Group N "“-mys(su-ﬁl-{ RN ok

‘_Refcrcﬁéé ' ,mstrucnons bontmned m i { try. :
2000/[’Ml/41 dated :07-08-2003 'md 27 08-: 003 rcg,.udmg (‘]lmmﬂhO_ 0
- in'the*departmental Sclcctlons for pxomohou to nosts{classﬁ"led as’ ‘s%leguo?un{(if;

vt Cl :Ct_:teg,oncs R O
N ¥ 4 i 't

’(’vfx‘ ‘tei‘m% of m:.txucnons wntzum.d i pmu 159 oflRLM Voliak,e

ta"of posts in the lowest' grade: of. Comunercial Clcxks, Tlckct Collccto
" CleiksOffice’ Clerks and other cntcp,oucs ol Clerhs like Stores Cluks tetc
‘f-m(;mmnrked for promotion’ of leway servants in: Group ‘D’ Lulcpoucs for, \’Jlbm 3’0' M
R !cgular avemu. of promotion cxists the (:roup ‘] c.atq'oms bunﬁ' smtablya mkc:d '
"with spocxﬁed Group ‘D’ categorics'on the, basis of broad affinity of work. i*urthcx it

.terms of. Board's letter Noo I(NG)1/96/C‘I P27 dated 10;1()'?000,41 16-2/3% f, thie i)
posts’m lhcac categories are also ﬁllul,,hy pmmohon of M.t(xxculntc(()roupég..l?‘,l i
acmployees thh a minimum “of: two ycn"n servxcc Jn- ll\c conccmcd*‘ cm(_);_l_ty'.‘-nmt.-‘
: en\tx_rc_l_y‘_m merit on the basis of a compci!pnvc cx'unm.nqon Iowcv '
. Accounts Depit., the quota for promotio;{ of Group T staf 10 G
Accoums Clorlm continuos (0 be .:5% oftm posb;

IR ‘ e v L !'“.:",b;;
lt,has been dcudcd Lhal 111\0 in (lu, casé: of (my o ])qmrii y
eére 11 be no viva-vocein . thc"selecuous held T r promm on.fr

‘Groug 1. 2 réferred to ip para’; 2 aB t f%c]e(_?ﬁogshwﬂl bg{xc
an(ten ‘Test :md Record of Scrvu,e ofs '__ ! réspect

' nB
; 1ES ecuvl RE e
4 ?.’ e 5{'“!‘,‘;‘4;?1 e
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L8 Accordmgly, the Indian ]Zax]way stablis hment Man
.Za amc.nded as perACS Nos 154 ‘md 155 cncloqed.v TeoToa

B ooy h T, b o
" e S I::«:“ s <(v P .

......
.

1"

: (J S Gu%mn)
rector, Estt. (N)
i Ra:lwuy BO‘" d

l anl ACSNo;154andt>>

{ “;\:(Nojluzom/cm‘/z

letAN RAILWAY ! LSTABUSHMENT MANUAL VOLUME b
Lo o (1989E()|TION) S T

-

ADVI\NCE CORREC TION SLtP uo 1J4‘ "'fi." u
e ‘!
_.1 sscrnow 'u' AINING

‘.‘)‘n
<

- Eor the exsstmg sub

. ‘ Lcts f
¢ ot (1) The| posts in the category of Tmln Clerks in the pay scate Rs?ﬂo?—:tSQ(?, ¢l
Wil b flled asunder; v e AR “')
: " ' . e v ’r - “; L ‘!’hr’?ﬂxw‘ f’% ﬂ "“"'4 o
'-f; .;j (I) O% by drroct recruttmont through RanLay R?cruitmegt L’;;‘—‘alf d 5*‘ i a
. : ‘v“.‘( ninds x‘hl &] A "’ ‘\\“r ."L'h" /
(h) ' 33-1/3% by promotlon by a prooe*ss of! solectton fr‘om eliglbt RN
b Group ‘D’ categories of staff as specmed by the' Zor:taf Ra!lways i

oy

as per procedure prescrrbed in pare 189 andj,j&
. i XJ

L

_16 2/3% by promotron «antlrety on merrt of MatrtculategGroup -'.‘-‘. g

- employees -from eligibls -categories, pecmed by tho Zonat N

v " Railways * for (i) above, with & mmlmum of; 2§years regular" T

i -service in 'the..r:oncerned ‘seniority unit.: on"tho‘ basm Lof ;g t

I ©.- ‘competitive examination consisting of Wntton«T oy
I . of Service

e of 85 and 15 marks respectsvoly 4

i* -‘: -“(1) Tho posts in-the category of Tlckst
4590 wrll be fmed as under

33 1/’*% by promotlon t)
‘Group 'D'

as"spectﬂed b'y'th‘”’
din’ para 189 and &

s
A{“{f ek

ify 16-2/3% by promotlon ent:rely on n.em of Matnoulato Grc‘;u

‘.- emploveas. from eligible categories, ‘as’ specifi &d. bmthe’Zonal
’ Railways for (ii) ‘above, ‘with a.r, inimum “of. s2»,yoars regular SR
service ir the - co*toernr=d sen.orny unit ‘on’:the" basrs of .a

) N R compotitive examination consisting of- ertton Test and Record
. . S of Servnco of 85 and 1o marks respc ctuvely

poe oL )

i B — .‘.5"”?’:#(—?»1“‘W
—_1 -



I L ' (1) The posts il the category of Commeru,al Clerks in: the pay‘§calo
RS ;’.Rs 32004900 will be filled as under: . o R
‘::/, :‘.’:4‘..‘ . ¥‘L

a i 50% by drroct recrurtment through Rarlway Recrurtment Board

S . 5 s fmm olrmhlo
L) 33-1/3% by promouor by a process of seloction )
1o (W) - Group 'D" catogorlas /;t stall as specifiod by the 70rml Rollwayr
3 i 0 aspoer proced,:re pre x:rrbed in pdré 189, and

1! / B .

o

. o “!v
C16- 2/3% by promotron ontrroly on mor rt of Matuculate Group ‘DI |
.,.employees from eligible categones as )pecmed by the:Zonal
: Rar!ways for. (u) ‘abova, - wnhr a’'minimum of - 2,,y¢ars regular ",
“service - in _the. concerned somonty unit- od the :basis - -of a,
B competitive examination consisting’of Wrrtton Test and Reoord
" of Sennce of 85 and’ 15 marks respectrvely Y '

PN R :\ . oy . ! :
+ . R

vy,
. } ) . . ) ,.,,_\;
Cw

1
l

Cr For tho exrstmg sub-para (1) of Para 169 substrtuta the fonowmg

T (1) The posts i
S befruedas under

in the catogory of Shroﬂ‘s in the pay oca!e Rs. 3050

l"u

i) - . 50% by drrer‘t recrurtment through Rarlway Recrurtment Bo rd

- 334/3%b 0tion
".Group O Categgries of staff
Ve e as per procedure prescnbed

PR AL S

in para 1.>9 and

-"-_‘._.‘f.;. AR (11) I 16 2/13% by promotron entrrely on. mem of Malnr‘ulate GJ 'D' RE
B R N emp!oyees from’ eligible catogorros, as specified, by the 7onrrl'

o Rallwayﬂ for (I1)-abovo. - with & minimum of 2 years regular,'-z,,,,'
*.-Servica in the: concernod sonrorrty untt,’:,o_n,;r1hq;-j,§j§!§r8¥gf:,‘.',r’il
. competitive exammatron ronsrstrng of Wrrttenj .T e_st_ and Re,co_rd‘ 1
.of Servrce of 85 and 16 marks roapectrvely ' i
. ! o L
! I”~ ‘.‘. Yo . . . ' -: . ,’. )"*‘ o 31
For the exrstmg sub—para (1 ) of Para 1 74 substrtute the followmg

‘A RS
L . N (1) The posts i in the caéegory of Offsce Clerks rn the pay scalo Rs 3050%4590
T ‘y,_ will be flled as unde : 4 AT :
- : . N i e Rl i ’ ' -’ h '
L I 5%

by dlrect recrurtment througn Rarlway Racrur(ment Board

R SRS 1/3% by promotlon by a process -of-sélection’ from’
N categones of staff as spocmed by tho /on 18
: ] : i : cedure prescrrbod in para 189, and i
- e by promotion entrro e 6{’ 'Méirr ule
; A es from éligible categories, as’ spegified by’ the Zonal“: 4
REEN Ram_ways -for (i) above, - withy a minimum: of -2 years regular )
- . Seérvice in the concerngq séniority - init- on. ‘the - “basis.’ofva .
; . ‘ -Competitive examination conisisting of Wrrtten Test an.d. _Recqrd ' .
5 ! DERURN G of Serw(e of 85 and 15 marks respectrvnly G i .
h R N
s, 0 (Authorlty Mmlst

ry of Rarlways letior No EN(‘I
10.10. 2000 arld E(NG)! () )

owéﬁh)é? “dated "
~2003/CFP/2 datedt 22.9.20 o $
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S FNDIAN'RAILWAY ESIABI :snmwx MAN!! . VOL, UME:L, 1989J

' e .
RETAE ™ ~ !

,n"

A R ADVANCF conmz(, r10N SL!P NO ;ss .
w Qhaﬁgérl‘ﬁsﬁm_&*:yb_&gt_nj\_/_:_&m unmt_fztgx nuv_D’ :
. R'ulwa\LserVam:. and their promotion to b 1ghg;r ara d_gs it _3 ‘
' o .- Group ‘D’ and Grom) ‘< pmts ' .
. rl 3 - [
TN i E. .
2 ‘ vtmg pan 189, subsl' die m lullowmu - _ - "'
; “189‘ Pfomotnon to hnghcr grades in Group ‘«C Rallway servants in; Gmup D

o mtcgoncs for whum no regular avenue of promotion eists 33-1/3% of the posts m ‘the
T-o lowest grade of Commcrcml Clerks, Ticket.Collectors, Tring Clerks, Ollice Clerks, «Storc o
Uuks etc. should bc carmarked fo. promotmn The quola for plomolmn of (noup ‘D ,stuﬂ‘

~Aﬁepromouons should be madc on the bisis of sclccuon Thcw should b'e":t Jags
writtén 1tests to assess the educational attainments of cai‘didates.: (JTOUP“\C ,‘}’", s
cat-:gones ‘referred to above. .should be “suitably hmced with spchﬂcd wzm
A 'categones in the lower grades on’ broad nfﬁmty of work to foxm groups fqr
promotion but it should be ensured that {he prospects aré made équal m\th& ;
2 dxﬂerent groups. The test should be corrclated to the standards of prodcncncyw,
tha:-can rcasonably be prectcd from railway servants who mc gcnemlly noh- ,{ P
‘matriculates. " The aim of the examiners should. be to . assess. thc?gem'r {4
suntablhty of “the, Group’ ‘D! rmlway servants - oflering’ ﬂlcmsclvesg"f C
.pmmonon to’ Group ‘C". posts from the: point of view of, their knowledge of's
‘Enghsh and’ thcxr beweral standard of intgl hgcncc Thu factors of selecnon‘ :

e (8) \\nttchcs{ so U
) RCcord ofScwicc A

{
BN

K

S,

l‘ ,2 ¥
\,%.ﬂ. LU “" K
-1

(1) Wntten test should consnst of one p.xpcr of - hours dumuori

+»: divided into two parts = : Part ‘A’ 10 test the working }\nowlcdgo of thot E:'&'{ﬁ“'
Rallway ‘servant of the Enghsh languag¢ and: Part ‘B’ ln_ cncral‘i' {;}‘%

‘standard * of mlel]xgcnce . and . proficiency - throug. N 1e j 3
\Anthmeuc General Knowlcdge mainly pertaining 10 leway mattc
o and’ muttcrs immediately portmmm; 10.thio- wotk he has bccn ncqumn;c
“with during his' Railway- sorvice. In’ drawmg upitho qucsthns it must%d,f‘,
o _be ensurcd that thn*y‘ are not scl,as such | standmd 8 to maké

and nor mal standards of of’ﬁcncncy m quuhfy in lhb m\. ;,.,.“ﬁ“ﬁ A
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